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Compliance status of directions issued by Hon'ble NGT vide
order dated 23.11.2021 in the matter of O.A. No. 200/2014 M.C.
Mehta Vs. Union of India & Ors.

1. That in compliance of the order passed by Hon'ble Tribunal,

the Chief Secretary, Govt. of Uttar Pradesh had issued
instructions vide letter dated 24.12.2021 for compliance of
directions passed by Hon'ble Tribunal to Additional Chief
Secretaries/Principal Secretaries of Urban Development,
Infrastructure & Industrial Development, Irrigation and Water
Resources, Geology & Mining Department, Namami
Gange & Rural Water Supply Department and to Chief
Executive Officer, UPSIDA, Director, State Ground Water
Authority, Managing Director, U.P. Jal Nigam, Principal Chief
Conservator of Forests (PCCF). Copy of the letter dated
24.12.2021 is enclosed herewith and marked as Annexure
No. -1.

2. Further, the Chief Secretary, Government of U.P. has also
reviewed the status of compliance with officials of concerned
Departments through review meetings dated 14.06.2021 and
16.08.2021 and 06.10.2022. The Chief Secretary,
Government of U.P. has also been regularly reviewing the
status of compliance of orders of Hon'ble NGT every third
Monday of the month. During this the case is also reviewed
from time to time. Copies of the minutes of meetings dated
14.06.2021, 16.08.2021, 06.10.2022 are enclosed herewith

and marked as Annexure No. 2, 3 & 4.
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Additional Chief Secretary, Environment, Forest and Climate
Change Department, Government of U.P. has directed vide its
letter dated 26.08.2021 to all Divisional Forest Officers, for
preparing plans for phyto-remediation in all the untapped
drains meeting river Ganga and its tributaries through finance
from Urban Development Department, as decided in the
meeting dated 16.08.2021 under the chairmanship of Chief
Secretary, Government of U.P. Copy of the letter dated
26.08.2021 is enclosed herewith and marked as Annexure
No.-5.

That updated progress as per the information received from
Urban Development Department, Irrigation Department,
Ground Water Department and U.P. Pollution Control Board
pursuant to the directions passed by the Hon’ble Tribunal vide
order dated 23.11.2021 is as follows :-

Sewage Management and Interim Remedial Measures for
treatment of Drains (Report from Urban Development
Department)
a. Total drains 459 meeting river Ganga and its tributaries
b. Principal Secretary, Urban Development issued direction on
03.02.2020 to ULBs for ensuring interim remedial measures

for treatment of drains.
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c. Status of tapping of 86 identified drains in Phase-l,
Segment-B

Status of Tapping of Drains in Phase-I, Segment-B

1 | Drains not requiring Tapping 10

2 | Tapped Drains 40
Drains to be Covered in ongoing

3 25
Schemes

4 Drains to be Covered in sanctioned 02

Schemes (under tendering)
Drains to be covered in DPR/PFR

° Submitted for Approval 09

Total 86

e That the summary of expected date of the completion of the
project and proposed revised timeline for Segment-B, Phase-I

is given below:-

S. |Targets to | Targets Targets not Action taken
No. | be achieved achieved or suggested
achieved and and the for violation
as per | the reasons |revised of
Hon'ble for delay in | timelines timelines or
NGT compliance |proposed* non-
orders achieving
dated of targets
10.12.2015,
13.07.2017
and
22.08.2019
the
timelines
Segment-B, Phase-I, Bijnor to Kanpur
1. | Tapping of |40 Drains | Total- 36|a. For 25
76 Drains | tapped Drains; drains Under
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(No tapping
required in
10 drains
due to low
sewage
load)

Projects
Ongoing

- 25 Drains

(12 Drains of

Bulandshahar
by Jun- 2025.
03 drains of
Bareilly by
Aug- 2024.

05 drains of
Farrukhabad-
Fatehgarh by
Jun-2024.

05 Drains of
Moradabad by

Jan - 2025.)
Projects
Sanctioned- 02
Drains, 24
months after
iIssuance of

Letter of Award
(LOA).

DPR submitted
for approval -
09 Drains, 24
months from
date of issue of
LOA.

ongoing
projects,
minimum
timeline is to
be adhered.
Every effort is
being made
to  minimise

the timeline.
b. 02 drains
are to be
covered in
sanctioned
schemes, the
timeline

mentioned as
usual is 24
months from
date of LOA.

C. After
sanction of
projects, 24
months  will
be required
after issuance
of LOA for
completion of
projects.
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e That as per the report submitted by Uttar Pradesh Jal Nigam,

the status of progress of tapping of 215 identified drains in

Phase-ll, is as given -

Status of Tapping of Drains in Phase-l|

1 | Drains not requiring Tapping 17

2 | Tapped Drains 92
Drains to be Covered in ongoing

3 44
Scheme

4 Drains to be Covered in sanctioned o5
Scheme (under tendering)

5 Drains to be covered in DPR/PFR 23
Submitted for Approval

6 Drains to be tapped in projects under 14
preparation

Total 215

e That the summary of expected date of the completion of the

project and proposed revised timeline for Phase-Il is given

below—
S. |Targets to |Targets Targets not | Action taken
No | be achieved achieved or suggested
achieved as | and and the for violation of
per Hon'ble | the reasons |revised timelines or
NGT for delay in |timelines non-achieving
orders compliance | proposed* of targets
dated
10.12.2015,
13.07.2017
and
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22.08.2019
the
timelines
Phase-Il (215 Drains), Kanpur to U.P. Border
1. | Tapping of|92 Drains | Total- 106 | a. For 44 drains
198 Drains | tapped Drains under ongoing
(No tapping projects,
required in Projects minimum
17 drains Ongoing timeline is to be
due to low - 44 Drains adhered. Every
sewage load) (05 Drains of | effort is being
Vindhyanchal made to
sewerage minimise the
scheme, timeline.
Mirzapur -

Discharge in the
drains have
been reduced
significantly as
work of sewer
network and
Sewer House
connections are
completed.

1 no. of drain
will be tapped
after getting
approval  from
NMCG and
balance 3 drains
will be tapped
by Sept - 2023.
35 drains of
Mirzapur-
Ghazipur by Jan
- 2024.

Drains to be
tapped in
sanctioned
projects
(Under

b. DPR for 14
drains is under
preparation, the
timeline

mentioned as
usual is 24
months from

date of issue of
LOA.
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Tendering)-

25 Drains, 24
months after
iIssuance  of
Letter of
Award (LOA).

DPR c. After sanction
submitted of projects, 24
for approval | months will be
- 23 Drains, | required  after

24 months | issuance of

from date of | LOA for

issue of LOA. | completion  of
projects

Details of drains, tapping status and timeline of project
completion as provided by Urban Development Department vide
letter dated 14.08.2023 is attached herewith and marked as

Annexure no. 6

Action taken by CPCB

Further, it is submitted that Central Pollution Control Board,

vide its letter dated 16-03-2022 has imposed Environmental
Compensation of Rs. 418 crore for the period from 01.07.2020 to
31.01.2022 on untapped drains and Environmental Compensation
of Rs. 88 crore for the period from 01.11.2019 to 30.06.2020 on
untapped drains where interim measures have not been taken.
Central Pollution Control Board has also imposed Environmental

Compensation of Rs. 129.2 crore for incomplete 68 STP projects for
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the period from 01.07.2020 to 31.01.2022. Copy of the letter dated

16.03.2022 is enclosed herewith and marked as Annexure No. - 7.

Action taken by UPPCB
It is submitted that UPPCB has given directions vide letter
dated 16.08.2022 to Secretary Urban Development, M.D. U.P. Jal

Nigam (Rural/Urban), Project Director State Mission for Clean

Ganga U.P., Director, Directorate of Local Bodies, All Municipal
Commissioners Nagar Nigam, All Executive Officers of Nagar Palika
Parishad and Nagar Panchayat of Uttar Pradesh to take action for
tapping all untapped drains, Bio remediation/Phyto remediation
treatment of drains in case of tapping not done, effective operation
of STPs/CETPs and early completion of under construction
STP/CETP projects, so that water quality of river Ganga may be
further improved. The copy of letter dated 16.08.2022 is enclosed
herewith and marked as Annexure No. -8

It is submitted that UPPCB has also send letter dated

25.08.2023 to Secretary, Urban Development Department, Govt. of
U.P. for taking effective steps for tapping of all untapped drains and
till tapping is not completed, proper arrangement for treatment
through bio-remediation/phytoremediation of the drains, so that only
treated water meets river Ganga and its tributaries. The copy of
letter dated 25.08.2023 is enclosed herewith and marked as

Annexure No. -9

It is submitted that UPPCB has issued show cause notice vide
letter dated 25.08.2022 to Municipal Commissioner, Nagar Nigam,
Prayagraj for imposing Environmental Compensation of Rs 75

8
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Crores for not tapping 60 drains meeting river Ganga/Yamuna in
Prayagraj. The copy of show cause notice dated 25.08.2022 is

enclosed herewith and marked as Annexure No. - 10

UPPCB has also imposed Environmental Compensation of
Rs. 3.25 Crore against Municipal Commissioner, Nagar Nigam,
Mathura Vrandavan, Mathura for not tapping 5 drains meeting river
Yamuna vide letter dated 10.08.2023. The copy of letter dated

10.08.2023 is enclosed herewith and marked as Annexure No. =11

UPPCB has imposed Environmental Compensation of Rs.
1.55 Crore against Municipal Commissioner, Nagar Nigam, Kanpur
Nagar for not tapping 6 drains meeting river Ganga/Pandu vide
letter dated 24.08.2023 The copy of letter dated 24-08-2023 is

enclosed herewith and marked as Annexure No. =12

4B. Industrial Pollution Control (Report from UPPCB)

a) 1647 Grossly Polluting Industries (GPIs) identified in UP.

b) 1227 units operational and have installed ETPs

c) UPPCB is regularly monitoring the compliance of GPls.

d) Grossly Polluting Industries were also inspected through
third party institutes like CLRI, [IT Delhi, CPPRI,
Saharanpur, IIT Roorkee, JMI Delhi, VSI Pune, IIT BHU,
MNNIT Prayagraj, HBTU Kanpur, IITR Lucknow, BHEL
Haridwar engaged by CPCB in Year 2022-23. Third Party
Institutes inspected 1114 GPI units out of which 168 units
were found temporarily closed and 19 units were found
permanently closed. Show cause notices were issued

against 122 defaulter industries and closure order were

9
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issued against 28 defaulter industries under section 33A of
Water (Prevention and Control of Pollution) Act 1974 till
now.

Besides above UPPCB has also prosecuted total no.
380 of water polluting industrial units under section
41/43/44 of Water (Prevention and Control of Pollution) Act
1974, in Special Court (Air and Water Pollution Control)
Lucknow. Out of which conviction has been done in 44
cases.

e) Out of 129 STPs, 114 are operational and 15 are not
operational. 85 STPs have been found complying and 29
STPs have been found defaulting in July 2023. UPPCB has
impose Environmental Compensation of Rs. 3.88 Crore
against 27 STP operators for not achieving the prescribed
standards during various period from Jan 2023 to July
2023. The Status of STPs and details of Environmental
Compensation imposed against defaulter STP operators is
enclosed herewith and marked as Annexure No.-13

f) All GPI Units have been directed to install OCEEMS/PTZ

Camera with open access to UPPCB.

g) UPPCB has also set up a control room in headquarters at
Lucknow where ETPs of the GPIs are monitored remotely.

h) As per the latest report 1255 GPIs have installed OCEEMS
and 134 GPIs have installed PTZ web Camera also.

1) There are 07 CETPs in Uttar Pradesh. Out of which 05
CETPs are complying and 01 CETP Banthar Unnao is not
complying and 01 CETP Site-2 Unnao, is not operational.

10
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UPPCB has imposed Environmental Compensation on
Banthar Industrial Pollution Control Company, UPSIDC,
Banthar Unnao for non complying with the prescribed
norms at the outlet of CETP Banthar of Rs 9.90 Lac on
23.06.2023 and Environmental Compensation on Unnao
Tanneries Pollution Control Company, UPSIDC, Site-2
Unnao for non complying with the prescribed norms at the
outlet of CETP Site-2 Unnao of Rs 14.10 Lac on
23.06.2023.

The status of CETPs is enclosed herewith and

marked as Annexure No.- 14

Up-gradation for CETPs approved by NMCG-

» Mathura CETP of capacity 6.5 MLD

» Banthar of capacity 4.5 MLD

» Site-2 Unnao CETP of capacity 2.15 MLD

» Jajmau Kanpur CETP 20 MLD (Date of completion of
project 25.10.2023)

Stringent effluent norms notified for industrial activities in

Critically/Severely Polluted Industrial Areas (CPAS/SPAS)

dated 27.02.2020 is being complied for the setting up of

new industries.

The Primary Effluent Treatment Plant outlet and inlet

Effluent Quality Standards for 03 CETPs of Tannery

Sectors namely Jajmau 36 MLD, Banthar 4.5 MLD and

Site-2 Unnao 2.15 MLD have been notified on 02.11.2019

and being complied.

11
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m)Inlet Effluent Quality Standards for 05 CETPs of Textile
Sectors have been notified on 07.12.2018.

n) Notification has been issued that all new molasses based
distilleries including yeast manufacturing units/expansion
project in existing molasses based distilleries including
yeast manufacturing units shall achieve zero liquid
discharge (ZLD) by Concentrating and incinerating the
spent wash in Slope Boiler on 28.01.2020.

Utilization of treated sewage, use of sludge as a manure

and septage management.

a) The State’s Policy for use of treated water is being notified.

b) Total sewage generation is around 5500 MLD (80% of
water used). The State has 129 STPs with installed
capacity of 4011 MLD. In the State 28 STPs of capacity
927.9 MLD are under construction and 32 STP projects
having capacity 1353.3 MLD are under tendering stage.

c) At present nearly 410 MLD treated water is being used in
agriculture, rest is going for augmentation of river flow.

d) The various re-usage possible of treated water are (1)
Urban, (2) Industrial (3) Agricultural, (4) Environmental and
Recreational, (5) Ground water recharge, (6) Augmentation
of river flow.

e) State is also planning to get utilize treated sewage water in
Thermal Power Plant.

f) The State has promulgated the Septage Policy on
31.10.2019.

12
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g) State Mission for Clean Ganga (SMCG), U.P. has informed
vide letter dated 07.12.2019 that the State is implementing
projects of tertiary treatment and supply of treated water to
Indian Oil Corporation Limited, Mathura and Panki Power
Plant in Kanpur.

h) U.P. Jal Nigam has informed status of Faecal and Septage
Treatment Plant Projects upto 10.05.2022 which states that
projects have been implemented in Aligarh, Hathras,
Jhansi, Kanpur, Mathura, Amroha, Baraut, Hapur, Khurja,
Loni, Modinagar, Moradabad, Pilibhit, Rampur, Raebareily,
Lakhimpur, Ayodhya and Unnao and are under
implementation in 36 AMRUT towns.

i) The projects in 03 towns are proposed to start after

availability of land and in 02 towns work is on progress.

Reutilization of Treated Sewage from STP.

a) 8 MLD treated water from Trans-Yamuna-l and Il STPs at
Mathura is supplied to IOCL, Mathura.

b) Treated sewage and sludge from the STP is auctioned to
farmers, used in land filling and as manure, disposed in Nagar

Palika land, for construction activity and in Horticulture

(Miyawaki).
c) Future Plan
S.No. | Re-utilization of treated | Timeline
sewage
1 Treated water from Bingawan | September, 2023
STP(210 MLD) to Panki Thermal

13
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Power Plant (approx 40 MLD)

20 MLD treated water from
Trans-Yamuna-l and Il STPs at
Mathura is to be supplied to
IOCL, Mathura

December, 2023

Treated water from
Shahjahanpur STP (45 MLD) to
Rosa TPS (approx. 40 MLD)

June, 2025

Treated water from Aligarh STP
(45 MLD) to Hirduaganj TPS
(approx. 30 MLD)

July, 2025

Treated water from Naini,
Prayagraj STP (80 MLD) to Bara
TPS (approx 55 MLD)

December, 2025

Treated water from Bulandshahar
STP (40 MLD) to Rosa TPS
(approx. 20 MLD)

July, 2025

Ecological Flow. (Report from Irrigation Department)

a) The ecological flow as per notification dated 02.07.2021 in

River Ganga from Bhimgoda Barrage (Haridwar), Bijnore

Barrage and Narora Barrage is being complied.

BHIMGODA BARRAGE HARIDWAR

Minimum E-flow

Actual Average E-flow

Month (Discharge in Cumec) (Discharge in Cumec)
Mar-22 247
Apr-22 36 233
May-22 244

14
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Jun-22 260

Jul-22 1550

Aug-22 57 2053

Sep-22 1532

Oct-22 832

Nov-22 378

Dec-22 235

Jan-23 239

Feb-23 179

Mar-23 36 305

Apr-23 234

May-23 138

Jun-23 207

Jul-23 2487

BIJNOUR BARRAGE

Month .Minimum. E-flow Ac_tual Avergge E-flow
(Discharge in Cumec) (Discharge in Cumec)

Mar-22 254

Apr-22 24 243

May-22 237

Jun-22 264

Jul-22 1245

Aug-22 48 1860

Sep-22 1127

Oct-22 814

Nov-22 370

Dec-22 171

Jan-23 171

Feb-23 240

Mar-23 24 266

Apr-23 214

May-23 137

Jun-23 299

Jul-23 2750

NARORA BARRAGE

Month ‘Minimum E-flow Actual Average E-flow
(Discharge in Cumec) (Discharge in Cumec)

Mar-22 44

ApI-22 24 154

15
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May-22 36
Jun-22 58
Jul-22 872
Aug-22 48 2107
Sep-22 1158
Oct-22 417
Nov-22 431
Dec-22 201
Jan-23 75
Feb-23 87
Mar-23 24 106
Apr-23 110
May-23 38
Jun-23 159
Jul-23 3193
KANPUR BARRAGE
Month Minimum E-flow Actual Average E-flow
(Discharge in Cumec) (Discharge in Cumec)
Mar-22 250
Apr-22 24 265
May-22 158
Jun-22 150
Jul-22 614
Aug-22 48 2374
Sep-22 1275
Oct-22 478
Nov-22 754
Dec-22 183
Jan-23 182
Feb-23 181
Mar-23 24 121
Apr-23 186
May-23 38
Jun-23 79
Jul-23 4710

16
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Steps for conservation of groundwater particularly with
reference to critical, semi-critical or over-exploited areas
(Report from Ground Water Department)

a) THE UTTAR PRADESH GROUND WATER
(MANAGEMENT AND REGULATION) ACT, 2019 (U.P. Act
No-13 Of 2019) Dated- 07, August 2019 and WATER
(MANAGEMENT AND REGULATION) RULES, 2020 vide
notification No.-158/76-3-2020-10GW-2014, dated 25-02-
2020 for protecting, conserving, controlling and regulating
ground water notified.

b) Gol's “Atal Bhujal Yojna” aiming at participatory
comprehensive water management in 550 gram
panchayats in 26 blocks of 10 districts of U.P. (20 blocks of
6 districts of Bundelkhand and 6 blocks of 4 district of
Western U.P.) is implemented.

c) Similar to Atal Bhujal Yojna, government of U.P. also
launched “Uttar Pradesh Atal Bhujal Yojna” in remaining 65
districts of U.P. aiming participatory comprehensive water
management. It is also hereby mentioned that NO
BUDGET has been allocated till date.

d) As per Ground Water Resource Estimation, 2022, out of
836 (826 blocks& 10 urban areas) assessment unit of Uttar
Pradesh :

I. 63 (54 blocks & 9 urban area) assessment unit have
been categorized as ‘Over-Exploited’ (where ground

water extraction is >100%).

17
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ii. 47 (46 blocks & 1 urban area) assessment unit as
‘Critical’ (where ground water extraction is >90
&<100%),

iii. 169 as ‘Semi- Critical’(where ground water extraction is
>70 &<90%), and

lv. 557 as ‘Safe’ (where ground water extraction is <70%).

e) The “Rajya Bhoojal Sanrakshan Mission” started from year
2017-18 to ensure convergence of the works of different
departments in problematic areas so as to get significant
effect on Ground water. In this Mission, all Over Exploited,
Critical, Semi-Critical blocks and rest blocks of
Bundelkhand and Vindhyan regions(Total 272 blocks) are
covered under this Mission, progress of some major works

are given below (up to 04"™ March, 2022)-

Structures No. of Structure

structures to be | completed
prepared

Check Dam 4866 2824

Pond 101145 42877

Rejuvenation/Construction

Farm Pond 187489 171782

Distribution of 290696 65746

Drip/Sprinkler System

f) The minor irrigation Department has constructed 6203 Check
Dams and 995 ponds and target for the current year 2023-24
is construction of 136 Check Dams and 107 ponds

18
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4F. Monitoring and displaying of water quality (Report from
UPPCB)

a) UPPCB is regularly monitoring the water quality of River
Ganga at 32 sampling points in Uttar Pradesh. The
monitoring reports of water quality of river Ganga is being
uploaded regularly  on the UPPCB  website

WWW.Uppch.com.

b) Water quality of Ganga at inter-State borders and at
important public places/Ghats from 2017 to 2021 shows
that there is improvement in water quality at D/s Amroha
Garhmukteshwar U/s and D/s, Anoopshahar U/s and DI/s,
Farrukhabad, Bithoor Kanpur, Kannauj U/s and D/s, Kanpur
U/s and D/s, Prayagraj U/s and D/s and Varanasi U/s and
D/s. The detail is enclosed herewith and marked as

Annexure no. 15

4G. Remediation of Chromium dump at Rania and
Khanchandpur Village near Kanpur (Report from UPPCB)

a) That it is submitted that for lifting, treatment and scientific
disposal of the lying Chromium waste at Khanchandpur,

Rania, Kanpur Dehat, the MoU have been executed
between the TSDF operators (M/s U.P. Waste
Management Project & M/s Bharat Oil and Waste
Management Ltd., Kumbhi, Kanpur Dehat) and Additional

District Magistrate(Admin) Kanpur Dehat on 05.11.2022

19
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and work orders have been issued to the TSDF operators
by Additional District Magistrate (Admin) Kanpur Dehat on
15.11.2022 for lifting, treatment and scientific disposal of
chromium waste as per the rate decided by the committee
constituted by Environment, Forest and Climate Change
Department Government of U.P. vide letter no. 192/81-7-
2022-44(writ)/2016 T.C-2 dated 26-05-2022.

b) That it is submitted that lifting of Chromium waste from the
site to TSDFs started on 15.12.2022. Committee has
ensured the scientific disposal of waste and suitable SoP
has been devised by for the same. At the TSDFs, the
weight of chromium waste are again measured and stored
separately before stabilization. After stabilization the
sample of the stabilized waste is collected and sent to
Laboratory of Central Pollution Control Board, Delhi for
TCLP test and after the results are found as per the
prescribed standards for disposal in SLF, the operators
are allowed to dispose in the SLF. The quantity of
Chromium waste lifted from the site is also monitored
through a mobile app developed by U.P. Pollution Control
Board. Both the TSDF operators have lifted entire waste
lying at Khanchandpur site approx. 95006 MT chromium
waste from dump site.

c) That it is submitted that not it has been decided in the
meeting under Chairmanship of District Magistrate Kanpur

Dehat to remediate the soil and miyawaki plantation is also

20
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proposed at the site to develop dense forestation and thus

also improve the air quality of the area.

4H Status of compliance of CETPs at Jajmau, Unnao and

Banthar

U.P. Pollution Control Board is regularly monitoring the
compliance status of CTEPs. As per the analysis reports the
compliance status of CETP at Unnao, Banthar and Jajmau is as
follows :

e During July 2023 the CETP Unnao was found non
complying with the prescribed standards.

e During July 2023 the CETP Banthar was found not in
operation.

e During July 2023 the CETP Jajmau was found

complying with the prescribed standards.

That it is further submitted that the CETP at Jajmau, Kanpur is
having capacity of 36 MLD to treat (combined effluent in ratio
of 1:3) 9 MLD Tannery effluent & 27 MLD domestic sewage
effluent. All the tannery units discharge primary treated
effluent through conveyance channel, which is further pumped
through 4 pumping stations into 36 MLD CETP designed to
treat mixed effluent consisting of 9 MLD tannery effluent and

27 MLD domestic sewer.

That the maintenance of conveyance channel, pumping

stations and operation of CETP is done by Ganga Pollution

21
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Control Unit, U.P. Jal Nigam, Kanpur. The treated CETP
effluent gets further diluted with treated effluent of 130 MLD,
43 MLD and 5 MLD STP at the premises of CETP Jajmau
before finally discharged into irrigation channel for irrigation.
The STPs are also operated and maintained by operator M/s
Kanpur River Management Pvt Ltd, Kanpur selected by UP Jal

Nigam.

That it is further submitted that there is no separate
sewerage network in Jajmau area, where all the tannery units
are situated, so untreated domestic sewage generated from
Jajmau area also gets mixed with industrial effluent goes

through conveyance channel into CETP.

That, it is submitted that keeping the above aspect into
consideration, U.P. Pollution Control Board has taken following
measures to reduce the chances of overflow from pumping

stations as well as excess effluent going into CETP.

a. U.P. Pollution Control Board issued guidelines vide letter
dated 08.06.2019 to assess the infrastructure of tannery
units according to their permitted capacity in order to
restrict tannery units to operate as per their permitted

capacity.

b. The process of tanning operation in tannery unit is such
that there is no continuous flow generation from the
process and it is more in the nature of batch process, so

tannery effluent generated from tannery units gets
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discharged after accumulation of effluent for 2 to 3 days.
This in turn results into excess flow generated from the
tannery units at a particular point of time than the
permissible discharge calculated on Kl/day basis,
whenever it is discharged after completion of batch
process. U.P. Pollution Control Board restricted the overall
capacity of each tannery unit first upto 80% of its
consented capacity in order to reduce the chances of
excess flow going to pumping stations and subsequently to
CETP inlet. But this step was also not found adequate as
excess flow was still noticed at each pumping stations and
CETP inlet due to inseparable domestic effluent up to
10.02 MLD, as well as batch process of tannery units.
Therefore, U.P. Pollution Control Board restricted the
overall processing capacity of each tannery unit further to
50% of its consented capacity in order to reduce the
chances of excess flow going to pumping stations and

subsequently to CETP inlet.

U.P. Pollution Control Board implemented roster of
operation of tannery units attached to different pumping
stations. As per this roaster, tannery units attached to
pumping station 1 and 3 are operated for first 15 days of
the month and tannery units attached to pumping station 2

and 4 are operated for next 15/16 days of the month.

Each tannery unit has installed flow meter at the outlet of
PETP with connectivity to CPCB and UPPCB server.
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e. U.P. Pollution Control Board is regularly monitoring the
effluent quality of different conveyance channels before
reaching pumping stations and it has been directed that if
any default is noticed then coercive action will be taken
against all the tannery units existing in upstream of that

location.

f.  Surprise checks are conducted by UPPCB and Inter
Departmental Teams as well as Third Party Institutions like
IIT, HBTU, PCCRI, NEERI also conduct the surprise
inspections from time to time and actions are taken against

the defaulter units.

That U.P. Pollution Control Board has taken action from
time to time, whenever tannery effluent overflow to Ganga river
was found at Pumping Stations operated by Ganga Pollution
Control Unit, U.P. Jal Nigam, Kanpur. The details of action

taken from time to time is summarized as below-

S.No | Action Taken Date Reason of  Action

. Taken

1. Direction for Closure and | 18.11.2018 | Non availability of
disconnection of sewage at inlet of CETP
electricity of 251 tannery for dilution due to
units maintenance of trunk

sewer line.

2. Direction for Closure and | 26.12.2018 | Overflow from pumping
disconnection of station no.-4
electricity of 19 tannery (Budhiyaghat)
units

3. Direction for Closure and | 31.12.2018 | Over capacity
disconnection of production.
electricity of 09 tannery
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S.No | Action Taken Date Reason of  Action
Taken
units

4. Direction for Closure and | 06.01.2019 | Overflow from pumping
disconnection of station no.-3 (Wajidpur)
electricity of 91 tannery
units

5. Direction for Closure and | 09.01.2019 | Overflow from pumping
disconnection of station no.-2 (Sheetla
electricity of 114 tannery bazar)
units

6. Direction for Closure and | 01.10.2019 | Non availability of
disconnection of sewage at inlet of CETP
electricity of 122 tannery for dilution due to
units maintenance of trunk

sewer line.

7. Direction for Closure and | 17.08.2020 | Over capacity
disconnection of production.
electricity of 02 tannery
units

8. Direction for Closure and | 11.12.2020 | Over capacity
disconnection of production.
electricity of 05 tannery
units

9. Direction for Closure and | 01.01.2021 | To prevent overflow from
disconnection of pumping station no.-4
electricity of 09 tannery (Budhiyaghat)
units

10. Direction for Closure and | 18.03.2021 | Over flow from Pumping
disconnection of Station 3 (Wajidpur) and
electricity of 95 tannery operation of tannery
units units  during  closure

roster period.

11. Direction for Closure and | 07.01.2022 | Found operational
disconnection of during bandi  roster
electricity of 09 tannery period.
units

12. Direction for Closure and | 28.01.2022 | Due to non payment of
disconnection of | and dues for contribution
electricity of 121 tannery | 30.04.2022 | towards New 20 MLD

25




23568

disconnection

units

electricity of 213 tannery

of

S.No | Action Taken Date Reason of  Action
Taken
units CETP

13. Direction for Closure and | 15.09.2022 | Due to damage of TEPH

pipe line carrying CETP
effluent.

U.P. Pollution Control Board has imposed Environmental

Compensation against the operator of CETP and STPs at Jajmau

Kanpur i.e. Ganga Pollution Control Unit, U.P. Jal Nigam, Kanpur /

M/s Kanpur River Management Pvt Ltd, Kanpur from time to time on

the basis of different defaults. The details of action taken is
summarized in the table form as below:-

S.No | Action Taken Date Reason of Action Taken

1. Imposition of 25.04.2019 | Discharge of untreated
Environmental sewage to Ganga river due to
Compensation of damage in sewer line and not
Rs 2.5 Lac pumping sewer to STP of 130

MLD, 43 MLD and 5 MLD at
Jajmau, Kanpur.

2. Imposition of 04.06.2019 | Discharge of untreated
Environmental sewage from 130 MLD and
Compensation of 43 MLD STP Jajmau, Kanpur.
Rs 1.5 Lac

3. Imposition of 01.01.2021 | Due to not achieving the
Environmental standards at the outlet of 36
Compensation of MLD CETP, Jajmau, Kanpur
Rs 1.5 Lac

4. Imposition of 04.06.2021 | Discharge of untreated
Environmental sewage from 130 MLD STP.
Compensation of
Rs 11.25 Lac
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S.No | Action Taken Date Reason of Action Taken

5. Imposition of 31.08.2021 | Discharge of untreated
Environmental sewage from Sheetla Bazar
Compensation of drain.
Rs 3.75 Lac

6. Imposition of 15.09.2021 | Non compliance of CETP
Environmental Jajmau, Kanpur
Compensation of
Rs 5.25 Lac

7. Imposition of 05.01.2022 | Discharge of untreated
Environmental sewage from Sheetla Bazar
Compensation of drain.
Rs 5.625 Lac

8. Imposition of 05.01.2022 | Discharge of untreated
Environmental sewage from Budhiyaghat
Compensation of drain.
Rs 5.625 Lac

9. Imposition of 13.01.2022 | Discharge of untreated
Environmental sewage from Dubka drain.
Compensation of
Rs 1.50 Lac

10. Imposition of 28.01.2022 | Discharge of untreated
Environmental sewage from Sheetla Bazar
Compensation of drain.
Rs 9.75 Lac

11. Imposition of 28.01.2022 | Discharge of untreated
Environmental sewage from Sheetla Bazar
Compensation of drain.
Rs 9.75 Lac

12. Imposition of 08.03.2022 | Due to non operation of 43
Environmental MLD STP and discharging
Compensation of untreated sewage effluent
Rs 0.375 Lac from Airforce Nala

13. Imposition of 14.04.2022 | Discharge of untreated

Environmental

sewage from Budhiyaghat
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S.No | Action Taken Date Reason of Action Taken
Compensation of drain.
Rs 5.25 Lac

14. Imposition of 14.04.2022 | Discharge of untreated
Environmental sewage from Sheetla Bazar
Compensation of drain.
Rs 3.75 Lac

15. Imposition of 20.04.2022 | CETP Jajmau was found non
Environmental complying during the period
Compensation of 01-06-2021 to 05-04-2022
Rs 11.625 Lac

16. Imposition of 20.04.2022 | Not proper operation of 130
Environmental MLD and 43 MLD STPs.
Compensation of
Rs 99.0 Lac

17. Imposition of 17.06.2022 | due to untreated discharge
Environmental from 130 MLD STP Jajmau
Compensation of through Airforce Nala
Rs 1.125 Lac

18. Imposition of 15.07.2022 | due to untreated discharge
Environmental through Airforce Nala as
Compensation of rising main was damaged.
Rs 3.375 Lac

18. Imposition of 16.09.2022 | CETP Jajmau was found non
Environmental complying during the period
Compensation of 06-04-2022 to 12.08.2022.
Rs 48.375 Lac

19. Imposition of 16.09.2022 | due to untreated discharge

Environmental
Compensation of
Rs 21.0 Lac

from 130 MLD and 43 MLD
STP Jajmau through Airforce
Nala

Further, UPPCB has also prosecuted M/s Kanpur River

Management Pvt Ltd and its Directors under section-43/44 of

Water (Prevention and Control of Pollution) Act 1974 in

Special Court (Air and Water Pollution Control) Lucknow on

28




23571

13-04-2022 for non achieving the discharge standards by 130
MLD STP at Jajmau Kanpur.

That UPPCB has prosecuted 65 defaulter tannery units
of Jajmau Kanpur under section 41/44 of Water (Prevention
and Control of Pollution) Act 1974 in Special Court (Air and
Water Pollution Control) Lucknow. Out of which 36 cases have

been decided and conviction is done in 26 cases.

That it is submitted that UPPCB has sealed 169 drums &
47 Paddles in 92 tannery units associated with Pumping
Station-03 (Wajidpur), 54 drums & 12 Paddles in 19 tannery
units associated with Pumping Station-04 (Budhiyaghat), 13
drums & 07 Paddles in 12 tannery units associated with
Pumping Station-01 (Chhabilepurwa) to control excess flow
generation. In order to stop illegal operation of closed tannery
units electric disconnection has been done and confirmed by
KESCo. vide letter dated 03.12.2021.

That UPPCB has imposed the environmental
compensation against the defaulting units from time to time.
Environmental Compensation of Rs 2.85 Crore imposed
against 270 defaulter tannery units, out of which
Environmental Compensation of Rs. 1.23 Crore has been

deposited by 246 tannery units of Jajmau Kanpur.

That it is also relevant to submit here that in order to
improve the treatment capacity of existing tannery units of
Jajmau, Kanpur, Central Government has taken effective

initiation and for Jajmau Tannery cluster, National Mission for
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Clean Ganga, New Delhi has approved 20 MLD CETP
(dilution based) worth Rs. 554 Crore, as per Hon’ble NGT
direction. The proposal was consented by the tannery
association and the Government of Uttar Pradesh. The
member tannery units have committed to contribute Rs. 25
crore and has proposed to bear the estimated cost of Rs. 137
Crore for upgradation of their Primary Effluent Treatment
Plants (PETPs). Rest 392 Crore will be borne by National
Mission for Clean Ganga (NMCG). The Special Purpose
Vehicle "Jajmau Tannery Effluent Treatment Association
(JTETA)" of member tannery units and district administration
headed by District Magistrate, Kanpur Nagar has been

formed.

That the Jajmau Tannery Effluent Treatment Association
(JTETA) has allotted the work of construction of CETP to M/s
VA Tech Wa Bag Ltd. after finalizing the tender with approval
from NMCG. NMCG has also appointed construction engineer
to supervise the ongoing work and estimated time of
commissioning is 25.10.2023. The new CETP is being
constructed in the same premises of existing CETP and the
treated effluent is proposed to be used for irrigation after
dilution with treated STP effluent. After the construction of new
20 MLD CETP & allied structures like closed conveyance
system to carry primarily treated effluent from member tannery
units to CETP & CCRP and upgradation of existing PETP by
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tanneries, complete elimination of accidental discharge in river

Ganga would be ensured.

That the member tannery units have also submitted
undertaking for upgradation of PETP before commissioning of
the new CETP.

That it is submitted that every member unit has also to
contribute its share towards construction of new 20 MLD
CETP. U.P. Pollution Control Board has issued closure order
vide letter dated 28.01.2022 and 30.04.2022, against 121
member tannery units who have not deposited their
instalments as per schedule, on the recommendation of (SPV)
Jajmau Tannery Effluent Treatment Association (JTETA)
headed by District Magistrate, Kanpur Nagar.

That it is submitted that Central Pollution Control Board
has prepared a "Charter for Water Recycling and Pollution
Prevention in Tanneries" in order to reduce the TDS in effluent
generated from the tannery units by adopting cleaner
technology and to minimize the quantity of waste. Central
Pollution Control Board has given various directions to U.P.
Pollution Control Board vide letter dated 18/23.08.2022. In
compliance of above, UPPCB has issued directions vide letter
dated 02.09.2022 and 07.09.2022 under section 33-A of
Water Act 1974 to all tannery units, for adopting cleaner
technology to minimize effluent quantity and use of chemicals
as per the "Charter for Water Recycling and Pollution
Prevention in Tanneries" in time bound manner and submit
action plant for the same. Central Leather Research Institute
(CLRI) has given license to 43 tannery units of Jajmau for use

31



23574

of Technology regarding waterless chrome tanning process. In
continuation of adopting cleaner technology, M/s Solidaridad
Asia (having technical collaboration with Neatherlands
Enterprise Agency) has installed brush type desalting machine
in 18 tannery units, fitted water meter in 30 drums of 20
tannery units, installed drum screen in 01 tannery unit, Screen
Bar in 25 tannery units and tallow plant in 01 tannery unit of
Jajmau, Kanpur. Besides above 2500 square feet tiles have
been constructed from lime sludge obtained from 05 tannery
units of Jajmau, Kanpur. Upgradation of PETP in 10 tannery
units is also proposed by Solidaridad Kanpur Centre in
Jajmau, Kanpur. The member tannery units have also
submitted undertaking for upgradation of PETP before
commissioning of the new 20 MLD CETP.

That it is submitted that a workshop at Kanpur Nagar
has also been organized by CPCB and UPPCB with
stakeholders and cleaner technology service providers

regarding adoption of cleaner technology on 07-08 February
2023.

That it is submitted that Government of Uttar Pradesh is
committed, towards maintaining the water quality & flow of river
Ganga and for ensuring compliance of orders of Hon'ble Tribunal.

The above compliance report is being placed for consideration

of this Hon'ble Tribunal. \ \/\)\

Date: (Rajendra Singh)
Chief Environmental Officer
U.P. Pollution Control Board
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LI, 25. We are thus of the view that time has come when accountability needs to be fixed
for proper and timely utilization of funds allocated and timely performance of constitutional - -
obligation of ensuring clean.environment, including clean water of the rivers by meeting‘of - '~
the targets in taking, steps. Failure of monitoring and fixing accountability only ‘results. in” *
wastage of public funds, continued pollution and resultant deaths and diseases.  There appears
to be need to consider, at the-highest level in the hierarchy of the concerned adiministration,.. . .
structural changes in functioning of the NMCG in terms of fixing accountability - for
maintaining the timelines and exploring management strategies so as (o’ achieve the targets’
within foreseeable time. Performance parameters and timelines need to be clearly defined and
performance audit conducted. - The same may include Sewage treatment, tackling
- encroachments of FPZ, E flows at critical locations, remedying non-compliant CETPs and
other issues, including those specified in para 21 of the order dated 18.12.2019, quoted above
M\ oA in para 9 of this order.

26. Standard DPR and tender process SOPs need to be in place. Further, there is need
for due investigation about the funds allocated and utilized in terms of achieving the result of
reducing pollution load. To the extent failure, causes for the same and persons responsible
needs to be identified 134 and made appropriately accountable. A mechanism needs to be
worked out to be operative on continuous basis in this regard of identifying those responsible
for failure.in performance. Without disciplinary and quality control, there may be little chance
of success of the laudable mission. Inhouse review mechanjsm is required to be strong which
at present does not appear to be. If it is found that agencies employed by NMCG for executing
its pollution abatement and control plan cannot adequately deliver, structural changes need to
be considered by assigning the work to an appropriate agency — Governmental, Private or
Hybrid, who can be held accountable in terms of performance and achieving the targets. In
short, performance needs to be evaluated and accountability fixed. Quarterly report giving the
details of the funds allotted and progress achieved in terms of reduction in pollution load and
other parameters may be. placed on the website of NMCG so as to enable enhanced
community participation and support. Compensation as directed in the last order may now be
positively collected by the CPCB and the NMCG within two months. In case of non-
compliance, coercive measures be taken including initiating prosecution against the defaulters
under Section 26 of the NGT Act, 2010. NMCG and CPCB may file their report of further-
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progress as on 31.3.2022 by 15.4.2022 which may also be simultancously uploaded on their
respective websites. Report may state the progress in qualitative as well as quantitative terms

under different heads as per para 21 of the order dated 18.12. 2019 preferably State-wise in
tabular form with remarks.

27. Needless to say, the mission undertaken by the Central Government is under the
Environment (Protection) Act, 1986, with reference to List 1, Entry 14 of Schcdulg 7 of the
Constitution read with Article 253 to give effect (o International Obligations. There is no lack
of legislative/ administrative authority in the Central Government for any decision on 135 the
subject. There is also equal responsibility of the States under Articles 48A, 51 and 51A af\d
also of the Local Bodies and District Magistrates under Articles 243G and 243W read with
11th and 12th Schedules of the Constitutions. Further, obligations of public authorities also

flows from “Public Trust Doctrine” and the fact that clean environment is part of Right to Life
under Article 21 of the Constitution, :
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........... 35 Vide order dated 22.08.2019 in Original Application 200/2014, dealing with the pollution of
river Ganga, the Tribunal issued directions and laid down coercive measures to be taken for discharge
of untreated sewage in river Ganga:-
...... All the authorities have to be stringent and depict zero tolerance to the pollution of River
Ganga. Wherever STPs are not operating, immediate bioremediation and/or phyto-
remediation may be undertaken if feasible. To avoid procedural delay of tender processes,
etc. specifications and norms for undertaking such activities may be specified in consultation
with the CPCB as was earlier directed in our order dated 29.11.2018....
17. Wherever the work has not commenced, it is necessary that no untreated sewage is
discharged into the River Ganga. Bioremediation and/or phytoremediation or any other
remediation measures may start as an interim measure positively from 01.11.2019, failing
which the State may be liable to pay compensation of Rs. 5 Lakhs per month per drain to be
deposited with the CPCB.
37. Vide the order dated 11.09.2019, in Original Application No. 06/2012, dealing with river Yamuna,
the Tribunal observed as follows:
..... '....Projects of setting up and upgradation of STPs including setting up of interceptors,
laying of. sew'erage I:Ine network etc. have to be completed within strict timelines. Pending
it;?e;ic::;:onr; immediate bioremediation and/or phytoremediation or any other alternative
e Mo ToeRoRD. BT Sl s to be chec e{:{iby setting up ETPs/CETPi/STPs .......
I A A 22082010 0 Q/%OM. THOR O\ﬁ‘cf?ﬂ g gfrae oife gftsar @
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Summary of Status in QA 200/2014
A. Status of 86 Drains in Phase-I, Segment-B (Bijnor to Kanpur)

S1. Description No. Remarks
1 Drains do not require tapping 10 -
2 Tapped Drains 40 -
3 Partially Tapped & untapped 36 -
Drains
3.2 | Drains to be tapped in projects 25 | 1. 12 Drains of Bulandshahar by Jun- 2025.
under construction 2. 03 drains of Bareilly by Aug— 2024.
3. 05 drains of Farrukhabad-Fatehgarh by Jun—2024,
4. 05 Drains of Moradabad by Jan - 2025.
3b | Drains to be tapped in sanctioned 02 |1, 02 Drains of Meerut — LOA has been issued to the firm on
project which is under tendering 27.05.2023.
stage
3e Drains to be tapped in projects 09 | 1. 05 Drains of Kanpur - Revised DPR, after incorporating
submitted for approval the observations of NMCG has been submitted to NMCG

vide SMCGQG letter dated 03.03.2023.

2. 01 drain of Gulaothi — Revised DPR has been submitted to
NMCG vide SMCG letter dated 27.09.22. NMCG has
forwarded the DPR for Third Party Appraisal.

3. 01 drain of Hapur - Revised DPR was submitted to NMCG
vide SMCG letter dated 26.09.2022. Observations were
intimated by NMCG vide ¢-mail dated 19.12.2022. Reply
of observations has been submitted to NMCG vide letter
dated 24.01.2023.

4. 01 Drain of Meerut - DPR has been submitted to SMCG
vide letter dated 12.12.2022.Observations have been
intimated by SMCG vide letter dated 09.02.2023. Revised
DPR, after incorporating the observations will be
submitted by Sept, 2023,

5. 01 Drain of Moradabad - DPR has been submitted to
SMCG vide letter dated 13.12.2022.Observations have
been intimated by SMCG, reply of which has been
submitted vide letter dated 28.03.2023.

Total 86

B. Status of 215 Drains in Phase-I1. Segment-B (Kanpur to Ballia)

Description No. Remarks

wn
Ll

Drains do not require tapping 17 -

Tapped Drains 87 R

W e |

Partially tapped &Untapped Drains 111 -

la Drains to be tapped in projectunder | 49 | | (5 Drains of Vindhyanchal sewerage scheme, Mirzapur -

construction Discharge in the drains have been reduced significantly as
work of sewer network and Sewer House connections are
completed). Balance discharge to be tapped by UP Jal
Nigam (Rural) under Namami Gange Programme.

2. Out of 9 drains in Prayagraj, 6 will be tapped by Aug — 23
and balance 3 drains will be tapped by Sept — 2023.

3. 35 drains of Mirzapur-Ghazipur by Jan — 2024.

3b Drains to be tapped in sanctioned | 23 | 1, (2 drains of Varanasi - The project is under tendering
project stage. Technical bids have been opened on 06.03.2023.
9 bids have been received which have been evaluated .
Evaluation report has been submitted to NMCG on
25.05.2023. Observations were received from NMCG over
the TBR , reply to NMCG has been sent on 03.07.2023.
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SL

Description

No.

Remarks

After the approval from NMCG , financial bids will be
opened .

. 07 drains of Prayagraj (Distt. D) - Project has been

approved by NMCG vide letter dated 27.01.2023. The
project is under tendering stage. Technical bids were
opened on 08.06.2023. 8 bids have been received which
are under evaluation.

. 13 drains of Prayagraj (Distt. C) - Project has been

sanctioned vide NMCG letter dated 14.03.2023. Bid
documents have been submitted to NMCG on 01.04.2023.
Observations on bid documents have been intimated by
NMCG on 03.05.2023. NIT has been issued on
17.05.2023. Last date for submission of lids is 17.07.2023.

. 01 drain of Prayagraj - DPR under Kumbh Mela 2024-25

for Interception & Diversion of remaining discharge of this
drain is has been approved and is under tendering stage.

3c

Drains to be tapped in project
submitted for approval

25

. 08 drains of Prayagraj -DPR for 8 drains (Distt. A) have

been submitted to NMCG and are under TPA.

. 09 drains of Dalmau, Racbareilly — Revised DPR was

submitted to NMCG wide SMCG letter dated 27.09.2022.
NMCG has appointed Third Party for approval of DPR
vide letter dated 27.09.2022.

. 02 drains of Mughalsarai, distt. Chandauli - DPR has been

submitted to NMCG. NMCG has forwarded the DPR for
Third Party Appraisat.

. 05 drains of Manikpur, distt. Pratapgarh - DPR has been

submitted to NMCG. NMCG has forwarded the DPR for
Third Party Appraisal.

. 01 drain of Ballia - DPR has been prepared under Amrut -

2, approval is awaited.

3d

Drains to be tapped in project under
preparation

. 08 drains of Saidpur, distt. Ghazipur - City Sanitation

Action Plan under SBM 2.0 has been approved in SHPSC,
DPR is under preparation.

. 03 drains of Zamania, distt. Ghazipur - City'Sanitation

Action Plan under SBM 2.0 has been prepared, SLTC
awaited.

. 03 drains of Bhadohi - DPR has been prepared and will be

submitted to NMCG by 15.07.2023.

Total

215
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Status of Under Construction STP by UPIN (Urban)

L Capacity of the plant . Completion
Sr No. Town/District in MLD Physical Progress Date
1 Lucknow 120 87% Sep-23
2 Azamgarh g . 35% Jan-24
3 Gorakhpur 10 86% Sep-23
4 Balrampur 8.5 55% Nov-23
5 Gorakhpur 10 2% Sep-24
6 Gorakhpur 30 3% Mar-25
7 Gorakhpur 38 3% Mar-25
Total 224.5
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A CENTRAL POLLUTION CON ARD

%::‘“"é'ﬁ‘“'}’ ' TateRuT, o TE ety aRads S WA AR
,)OPCLEW&‘&& MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
Speed Post/Email
F.No. B- 19123/ WQM-II/LEGAL/NGT-2/CPCB/2020-21 Dated: 16.03.2022
To,

1. Principal Secretary, Urban Development Department (UDD), Govt. of Uttar Pradesh
2. Project Director, State Mission for Clean Ganga-UP (SMCG-UP)
3. Managing Director, Uttar Pradesh Jal Nigam

Subject: Environmental Compensation for untapped drains and incomplete STP projects -reg.

Reference: Hon’ble NGT orders dated 07/22.08.2019, 12/18.12.2019 & 13.08.2020 and 23.11.2021
in the matter of M.C. Mehta Vs Urnion of India, O.A. No. 200/2014

Sir,

Kind reference is invited to above cited Hon’ble NGT orders wherein Central Pollution
Control Board (CPCB) has been directed to calculate Environmental Compensation (EC) for
untapped drains discharging in to river Ganga and its tributaries and incomplete/ under construction
Sewage Treatment Plant (STP) projects in Ganga front states.

Hon'ble NGT vide order dated 23" November, 2021 directed the following:

“Compensations in the last order may now be positively collected by the CPCB and the
NMCG  within two months. In case of non-compliance, coercive measures be taken
including initiating prosecution against the defaulters under Section 26 of the NGT Act, 2010. NMCG
and CPCB may file their report of further progress as on 31.3.2022 by 15.4.2022 which may
also be simultaneously uploaded on their respective websites”

Accordingly, CPCB has calculated EC based on information collected through
monitoring/inspections and state agencies for untapped drains and incomplete/under construction
STP projects.

In compliance to the said Hon'ble NGT order, EC for the period 01.11.2021 to 31.01.2022 has
been calculated @ Rs. 10.0 Lakhs per month for each untapped drain and incomplete STP projects, -
and for the period from 01.11.2019 to 31.06.2020 @ Rs. 5.0 Lakhs per month for each untapped drain
where no interim measures were taken. Details of EC calculated are enclosed at Annexure-I.

In view of above, I am directed to request you that the status of drains and STP projects
considered for levying EC may kindly be got re-confirmed. In case of discrepancies, if any, the same
may be intimated to CPCB within 15 days and accordingly EC shall be deposited in favor of CPCB,

‘“qfde s’ gt e TR, fKeel-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
TN/ Tel : 43102030, 22305792, ASHIEE/ Website : www.cpeb.nic.in
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Account no. 532702050000164 (Bank: Union of India, I.P. Extension Branch, Vikas Marg Extension,
Delhi, IFSC: UBIN0553271).

Yours faithfully,

/

(A.K. Vidyarthi)
Director & DH, WQM-II Division

Encl.: As above

Copy to:

Member Secretary,
Uttar Pradesh Pollution Control Board,

Building.No. TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow-226 010 (U.P.)

(L el
(A.K. Vidyarthi)
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Annexure-I

Environmental Compensation for untapped drains and incomplete STP projects

Hon’ble NGT in the matter of MC Mehta VS Union of India & Ors., vide its order. dated
7/22.08.2019 and subsequent orders dated 12/18.12.2019 and 13.08.2020 has directed CPCB
to calculate environmental compensation for untapped drains discharging untreated water into

river Ganga and under-construction/delayed STP projects.

Verbatim of the Hon’ble NGT orde} dated 7/22.08.2019 is as follows:

“17. Wherever the work has not commenced, it is necessary that no untreated sewage
is discharged into the River Ganga. Bioremediation and/or phytoremediation or any other
remediation measures may start as an interim measure positively from 01.11.2019, Jailing
which the State may be liable to pay compensation of Rs. 5 Lakhs per month per drain to be
deposited with the CPCB. For delay in setting up of STPs and sewerage network beyond
prescribed timelines, State may be liable to pay Rs. 10 Lakhs per month per STP and its
network. It will be open to the State to recover the said amount from the erring
officers/contractors.

18. With regard to works under construction, afier 01.07.2020, direction for payment
of environmental compensation of Rs. 10 lakhs per month to CPCB for discharging untreated
sewage in any drain connected to river Ganga or its tributaries and Rs. 10 lakhs per month 1o
CPCB per incomplete STP and its sewerage network will apply. Further, with regard to the
sectors where STP and sewerage network works have not yet started, the State has to pay an
Lnvironmental Compensation of Rs. 10 lakhs per month afier 31.12.2020. The NMCG will also
be equally liable for its failure to the extent of 50% of the amount to be paid. Till such
compliance, bioremediation or any other appropriate interim measure may start from

01.11.2019.”
Hon’ble NGT vide its subsequent order dated 13.08.2020 has further directed:

"34. Other aspect dealt with in the report of the CPCB is the calculation of
compensation per drain for failure of the States to prevent discharge of untreated pollutants
by providing treatment plants or taking interim treatment measures. In this regard, further
verification of status of failure may be necessary. On account of lockdown, some more time

may be required to be given. Thus, this aspect is deferred till the next date...."
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Hon'ble NGT vide order dated 23.11. 2021 directed the following;

“Compensations in the last order may now be positively collected by the CPCB and the
NMCG within two months. In case of non-compliance, coercive measures be taken
including initiating prosecution against the defaulters under Section 26 of the NGT Act, 2010
NMCG and CPCB may file their report of further progress as on 31.3.2022 by 15.4.2022 which

may also be simultaneously uploaded on their respective websites”

In pursuance to Hon’ble NGT orders, CPCB has calculated EC based on information
collected through monitoring/inspections and state agencies for untapped drains and
incomplete/under construction STP projects. EC for the period 01.11.2021 to 31.01.2022 has
been calculated @ Rs. 10.0 Lakhs per month for each untapped drain and incomplete STP
projects, and for the period from 01.11.2019 to 31.06.2020 @ Rs. 5.0 Lakhs per month for each
untapped drain where no interim measures were taken. Only first order drains of river Ganga
and its tributaries/sub-tributaries are considered for EC calculations. STP outlets, 2" order
drains, dry drains, Canals and fresh storm water drains (BOD <10 mg/L) has been exempted
from levying EC. The drains for which no information is available, but inventory has been

provided by state agencies are considered as untapped.

stk s ok skokok ok
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SUMMARY OF UTTAR PRADESH DRAINS FOR EC CALCULATION

EC Calculation Period

01.11.2019 to 30.06.2020

01.07.2020 to 31.01.2022

considered for EC calculation

1. Drains discharging into River 333 333
Ganga and its tributaries
Tapped Drains 69 69

. Untapped Drains 264 264

4. Untapped Drains not 44 44
considered for EC

(Dry, STP Outlet, 2" Order drain,

Canal)

5. Drains where interim measure 00 -
taken during 01.11.2019 to
30.06.2020

6. No. of untapped drains 220 220

Calculated EC = No. of drains
x @ 05 (01.11.2019 to
30.06.2020) and 10
(01.07.2020 to 31.01.2022)
Lakhs/Month/Drain

220 Drains x Rs.5 Lakhs
x 08 Months = Rs.8,800
Lakhs

220 Drains x Rs.10 Lakhs
X 19 Months = Rs. 41,800
Lakhs

** Total EC from 01.11.2019 to 31.01.2022 = Rs (8800+41800) Lakhs = Rs 50,600 Lakhs

Note-

a) Relevant list of drains along with EC calculation is enclosed.

b) Discrepancies, if any regarding drains information and EC calculation may kindly be

communicated to CPCB within 7 days.
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SUMMARY OF UTTAR PRADESH STPs FOR EC CALCULATION

EC Calculation Period: 01.07.2020 to 31.01.2022

1. Total no. of STPs 171

2. Operational STPs 103

3. Non-operational STPs 04

4. Under Construction/ under-trial STPs 43

5. Under Tendering/DPR/ Proposed STPs 21

6. No. of STPs to be considered for EC calculation (SI. No. 68 (04+43+21)
3+4+5)

7. Calculated EC = No. of STPsx @10 lakhs/month/STP (Since 68 STPs x 10 Lakhs x 19 months =
01.07.2020 to 31.01.2022) Rs. 12920 lakhs

Note:
a) Relevant list of STPs is enclosed.
b) EC may be deposited in favour of CPCB, Account no. 532702050000164 (Bank:

Union of India, I.P. Extension Branch, Vikas Marg

Extension, Delhi, IFSC;

UBINO0553271) within one month from the date of issue of this letter as per Hon’ble

NGT order.
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Status of Drains for EC Calculation as on 31.01.2022, Uttar Pradesh
Status of Drain Interim EC Calculated EC Calculated
(S-Sewage, S%' Tapping Status Measures taken from 01.11.2019 from 01.07.2020 Total EC
Sr. Drains Sg’lf;“g’;’;‘_tesr’w " | (T-Tapped/UT- | from01.11.2019 | to30.06.2020 t0 31.01.2022 Ca‘?tci ot
No Outlét,an oD- Untapped/l\_ll- No t0 30.06.2020 @5.0 Lakh per @10.0 Lakh per (in Lakhs)
2nd Order drain, Information) ('Yes/No/ NI-No month (8 month (19
C-Canal) Information) Months) Months)
1 | Hemraj Drain, Bijnor S uT No 40 190 230
2 | Chhoiya Drain, Bijnor S uT No 40 190 230
3 | Bagad River, Gajrola S uT No 40 190 230
4 | Garh Drain, Garh S uT No 40 190 230
5 | Fuldhera Drain, Garh D uT No NA NA 0
6 | Anupshahar STP Drain-1, Anupshahar S uT No 40 190 230
7 | Anupshahar STP Drain-2, Anupshahar SO uT No NA NA 0
8 | Rampur Drain, Rampur S uT No 40 190 230
9 | Punsi Drain, Seohara S uT No 40 190 230
10 | Vivekanand drain left, Moradabad D utT No NA NA 0
11 | Nawabpura Drainl, Moradabad S T No NA NA 0
12 | Nawabpura Drain2, Moradabad S T No NA NA 0
13 | Vivekanand drain right, Moradabad S uT No 40 190 230
14 | Moksh Dham drain, Moradabad S uT No 40 190 230
15 | TDI City drain, Moradabad S uT No 40 190 230
16 | MIT drain, Moradabad S uT No 40 190 230
17 | Chakkar Ka Milak drain, Moradabad S uT No 40 190 230
18 | Jigar Colony drain, Moradabad S T No NA NA 0
19 | Jhabbu Ka Nala, Moradabad S uT No 40 190 230
20 | Barbalan Drain, Moradabad S T No NA NA 0
21 | Kudaghar Drain, Moradabad S T No NA NA 0
22 | Jama Masjid Left Drain, Moradabad S T No NA NA 0
23 | Jama Masjid Right Drain, Moradabad S T No NA NA 0
24 | Ghosiyan Drain-, Moradabad S T No NA NA 0
25 | Lalbagh Drain, Moradabad S T No NA NA 0
26 | Daheria drain, Moradabad S uT No 40 190 230
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27 | Kathghar Railway St. drain, Moradabad S uT No 40 190 230
28 | Prabhat nagar drain, Moradabad S uT No 40 190 230
29 | Karula drain, Moradabad S uT No 40 190 230
30 | Sugar mill Nalla, Khatauli S uT No 40 190 230
31 | Saini Drain, Meerut S uT No 40 190 230
32 | AbuNallah-1, Meerut S uT No 40 190 230
33 | AbuNallah-2, Meerut S uT No 40 190 230
34 | Slaughter House/Odean Nallah, Meerut S uT No 40 190 230
35 | Chhoiya Drain, Hapur S uT No 40 190 230
36 | Hapur Drain, Hapur S uT No 40 190 230
37 | Hapur City Drain, Hapur S uT No 40 190 230
38 | Kadarabad Drain, Modinagar S uT No 40 190 230
39 | Gulaothi Drain, Gulaothi S uT No 40 190 230
40 gﬂjr;w:gsrl?:ﬁ; Nalla (Bulandshahar 1), S UT No 40 190 230
41 | DM Colony Drain, Bulandshahar S uT No 40 190 230
42 | Aadil Nala, Bulandshahar S uT No 40 190 230
43 EE?:nddbsTgr: al:lala (Bulandshahar 2), S UT No 40 190 230
44 | Cheel ghat, Bulandshahar S uT No 40 190 230
45 | Nishal Ghat Drain, Bulandshahar S uT No 40 190 230
46 | Kasai Bada/ Adil Nagar, Bulandshahar S uT No 40 190 230
47 | Faisalabad/ Bridge Dhameda, Bulandshahar S uT No 40 190 230
48 | Behind Shanidev Mandir, Bulandshahar S uT No 40 190 230
49 | Devipura, Bulandshahar S uT No 40 190 230
50 | Behind Chamunda Mandir, Bulandshahar S uT No 40 190 230
51 | Neem Nala, Kasganj S uT No 40 190 230
52 | Kasganj Drain, Kasganj S uT No 40 190 230
53 FarruBl?hi:lr)Z?jhat drain/Tokaghat Nala, S uT No 40 190 230
54 Dhinapur drain, Farrukhabad S uT No 40 190 230
55 Hathikhana Nala-Fatehgarh, Farrukhabad S uT No 40 190 230
56 Bargadiya Ghat drain, Farrukhabad S uT No 40 190 230
57 Cantt Nalla, Farrukhabad S uT No 40 190 230
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58 Permiya Nala, Kanpur S uT No 40 190 230
59 Ranighat drain, Kanpur S uT No 40 190 230
60 Sisamau Nala, Kanpur S T No NA NA 0
61 TEFCO Nala, Kanpur S T No NA NA 0
62 Parmath drain, Kanpur S T No NA NA 0
63 Muir drain, Kanpur S uT No 40 190 230
64 Police Line drain, Kanpur S T No NA NA 0
65 Jail drain, Kanpur S T No NA NA 0
66 Golaghat Nala, Kanpur S uT No 40 190 230
67 Bhagwatdas Nala/Guptarghat Nala, Kanpur S uT No 40 190 230
68 Satti Chaura, Kanpur S uT No 40 190 230
69 Dabka Nalla-1, Kanpur S T No NA NA 0
70 Dabka Nalla-2, Kanpur S T No NA NA 0
71 Dabka Nalla-3, Kanpur S T No NA NA 0
72 Shetla Bazar, Kanpur S uT No 40 190 230
73 Budhiyaghat Drain, Kanpur S T No NA NA 0
74 Wazidpur Nalla, Kanpur S T No NA NA 0
75 Airforce Nala, Kanpur S T No NA NA 0
76 City Jail/Dakary Drain, Unnao S uT No 40 190 230
77 Loni Drain, Unnao S uT No 40 190 230
78 Ahiyari/ NTPC drain, Raebareli S uT No 40 190 230
79 Rasulabad Drain-1, Prayagraj S uT No 40 190 230
80 Rasulabad Drain-2, Prayagraj S T No NA NA 0
81 Rasulabad Drain-3, Prayagraj S T No NA NA 0
82 Rasulabad Drain-4, Prayagraj S uT No 40 190 230
83 Sadananda Ashram Drain, Prayagraj S uT No 40 190 230
84 Nehru Drain, Prayagraj S uT No 40 190 230
85 Kodar Drain, Prayagraj S uT No 40 190 230
86 Pongaghat Drain, Prayagraj S T No NA NA 0
87 Solari Drain, Prayagraj S uT No 40 190 230
88 Mavaiya Drain, Prayagraj S uT No 40 190 230
89 Chuhara Mandir Drain-1, Prayagraj S T No NA NA 0
90 Chuhara Mandir Drain-2, Prayagraj S uT No 40 190 230
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91 Mehndauri Drain, Prayagraj S uT No 40 190 230
92 Jhusi Drain--, Prayagraj S uT No 40 190 230
93 Chhatnag Drain -, Prayagraj S uT No 40 190 230
94 Mannaiya/Muglaha Drain, Prayagraj S uT No 40 190 230
95 Ghore Saheed Drain, Mirzapur S uT No 40 190 230
96 Khandwa Drain, Mirzapur S uT No 40 190 230
97 Chorwa Drain, Mirzapur S uT No 40 190 230
98 Chunar Tikaur Drain, Chunar/Mirzapur S uT No 40 190 230
99 Nagwa/ Asi Drain, Varanasi S uT No 40 190 230
100 Ramnagar Drain, Varanasi S uT No 40 190 230
101 Varuna Drain, Varanasi S uT No 40 190 230
102 Shivala Drain, Varanasi S T No NA NA 0

103 Khirkiya/ Rajghat Nala, Varanasi S uT No 40 190 230
104 Mugal Sari/ Local/ Ganda Nala, Chandauli S uT No 40 190 230
105 Industrial Drain, Ghazipur S uT No 40 190 230
106 Devraniya Drain, Bareilly S uT No 40 190 230
107 Chawari/Chaubari Drain, Bareilly S uT No 40 190 230
108 Nakatiya Drain, Bareilly S uT No 40 190 230
109 Patta Nala, Kannauj S uT No 40 190 230
110 Adanga Nalla, Kannauj S T No NA NA 0

111 Tammi Nalla, Kannauj S uT No 40 190 230
112 Panki Thermal Power Plant, Drain, Kanpur S uT No 40 190 230
113 ICI Drain-I, Kanpur S uT No 40 190 230
114 Ganda Nalla, Kanpur S uT No 40 190 230
115 COD Nalla, Kanpur S T No NA NA 0

116 Halwa Khanda Nalla, Kanpur S uT No 40 190 230
117 Ratanpur Nalla, Kanpur S uT No 40 190 230
118 Arail Drain -, Prayagraj S uT No 40 190 230
119 Sasurkhaderi Drain, Prayagraj S uT No 40 190 230
120 Chauri Drain, Bhadohi S uT No 40 190 230
121 Barbaspur Drain, Bhadohi S uT No 40 190 230
122 Lohandi Drain, Lohandi/Mirzapur S uT No 40 190 230
123 Patengra Drain, Mirzapur/Chunar S uT No 40 190 230
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124 Malhaiya Drain, Mirzapur/Chunar S uT No 40 190 230
125 Parashuram ghat, Mirzapur/Chunar S uT No 40 190 230
126 Gangeshwar Nishad Park, Mirzapur/Chunar S uT No 40 190 230
127 | Post Office South Drain, Mirzapur/Chunar D uT No NA NA 0
128 | Post Office North Drain, Mirzapur/Chunar D uT No NA NA 0
129 | Santoshi Mata Mandir, Mirzapur/Chunar D uT No NA NA 0
130 | Chunar Tekur North Drain, Mirzapur/Chunar S uT No 40 190 230
131 | Bhiaramganj West Drain, Mirzapur/Chunar S uT No 40 190 230
132 | Bhiaramganj East Drain, Mirzapur/Chunar D uT No NA NA 0
133 | Dargah Sharif Drain, Mirzapur/Chunar S uT No 40 190 230
134 | Tammalganj Drain, Mirzapur/Chunar D uTt No NA NA 0
135 | Gundara Drain, Mirzapur/Chunar S T No NA NA 0
136 | Balughat Pakka Drain, Mirzapur/Chunar S T No NA NA 0
137 | Balughat Kaccha Drain, Mirzapur/Chunar S uT No 40 190 230
138 | Deewanghat Old Drain, Mirzapur/Chunar S T No NA NA 0
139 | Deewan ghat New Drain, Mirzapur/Chunar 2nd OD uT No NA NA 0
140 | Baswariya Drain, Mirzapur/Chunar S uT No 40 190 230
141 | Narghat Drain, Mirzapur/Chunar S T No NA NA 0
142 | Koniyaghat Drain, Mirzapur/Chunar S T No NA NA 0
143 | Sundarghat Drain, Mirzapur/Chunar S T No NA NA 0
144 | Oliyar Drain, Mirzapur/Chunar S T No NA NA 0
145 | Kachahari Drain, Mirzapur/Chunar S T No NA NA 0
146 | Morchaghar Draidewann, Mirzapur/Chunar S uT No 40 190 230
147 | Irrigation Colony Drain, Mirzapur/Chunar S uT No 40 190 230
148 | District Judge Drain, Mirzapur/Chunar 2nd OD ut No NA NA 0
149 | Barahimiliya Drain, Mirzapur/Chunar S uT No 40 190 230
150 | Public Club Drain, Mirzapur/Chunar S uT No 40 190 230
151 | Lift Canal Drain, Mirzapur/Chunar S NI No 40 190 230
152 | Hanuman Ghat Drain, Mirzapur/Chunar S uT No 40 190 230
153 | Balaji Temple Drain, Mirzapur/Chunar S uT No 40 190 230
154 | Bisunderpur Drain, Mirzapur/Chunar S uT No 40 190 230
155 | Kanshiram Awas Drain, Mirzapur/Chunar S uT No 40 190 230
156 | Chaura Mata Drain, Mirzapur/Chunar D uT No NA NA 0




23625

157 | Balughat Drain, Chunar, Mirzapur/Chunar S uT No 40 190 230
158 | Belbeer Ghat Drain, Mirzapur/Chunar S uT No 40 190 230
159 | Bharatpur Trimohani, Chunar/ Mirzapur S uT No 40 190 230
160 | Bharatpur Kabristan Drain, Mirzapur S uT No 40 190 230
161 | Saiddupur Drain, Mirzapur S uT No 40 190 230
162 | Pashuchikitsalaya Drain, Mirzapur S uT No 40 190 230
163 | Nagar Plika Drain, Mirzapur S uT No 40 190 230
164 | Pared Ground Drain, Mirzapur S uT No 40 190 230
165 | Tekur Nagar Drain-1, Mirzapur S uT No 40 190 230
166 | Tekur Nagar Drain -2, Mirzapur S uT No 40 190 230
167 | Tekur Nagar Drain -3, Mirzapur D uT No NA NA 0
168 | Lalita Ghat, Varanasi/Ramnagar S T No NA NA 0
169 | Jalasen Ghat, Varanasi/Ramnagar S T No NA NA 0
170 | Manikarnika Ghat, Varanasi/Ramnagar S T No NA NA 0
171 | Sankatha Ghat, Varanasi/Ramnagar S T No NA NA 0
172 | Mehta Ghat, Varanasi/Ramnagar S T No NA NA 0
173 | Ram Ghat, Varanasi/Ramnagar S T No NA NA 0
174 | Panchganga, Varanasi/Ramnagar S T No NA NA 0
175 | Brahma Ghat, Varanasi/Ramnagar S T No NA NA 0
176 | Lal Ghat, Varanasi/Ramnagar S T No NA NA 0
177 | Trilochan Ghat, Varanasi/Ramnagar S T No NA NA 0
178 | Bhaisasur Drain, Varanasi/Ramnagar S T No NA NA 0
179 | Baluaghat, Varanasi/Ramnagar S T No NA NA 0
180 | Shakti Ghat, Varanasi/Ramnagar S T No NA NA 0
181 | Salotri Ghat, Varanasi/Ramnagar S T No NA NA 0
182 | Hanuman Ghat, Varanasi/Ramnagar S T No NA NA 0
183 | Samne Ghat Drain, Varanasi/Ramnagar S uT No 40 190 230
184 | Nakhi Drain, Varanasi/Ramnagar S uT No 40 190 230
185 | Harishchandra Ghat, VVaranasi/Ramnagar S T No NA NA 0
186 | Mansarovar Ghat, Varanasi/Ramnagar S T No NA NA 0
187 | Pandey Ghat, Varanasi/Ramnagar S T No NA NA 0
188 | Dr. Rajender Prasad Ghat, VVaranasi/Ramnagar S T No NA NA 0
189 | Meer Ghat, Varanasi/Ramnagar S T No NA NA 0
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190 | Teliya Bag Drain, Varanasi/Ramnagar S uT No 40 190 230
191 | Railway Drain, Chandauli/ Mughalsarai S uT No 40 190 230
192 | Jauharganj, Ghazipur/ Saidpur S uT No 40 190 230
193 | Rangmahal Ghat, Ghazipur/ Saidpur S uT No 40 190 230
194 | Malhiya Basti, Ghazipur/ Saidpur S uT No 40 190 230
195 | Mahavir Ghat, Ghazipur/ Saidpur S uT No 40 190 230
196 | Sangat Ghat, Ghazipur/ Saidpur S uT No 40 190 230
197 | Pakka Ghat, Ghazipur/ Saidpur S uT No 40 190 230
198 | Budhe Mahadev Ghat, Ghazipur/ Saidpur S uT No 40 190 230
199 | Kot Ghat, Ghazipur/ Saidpur S uT No 40 190 230
200 | Kanpuimai Drain, Ghazipur/ Saidpur S uT No 40 190 230
201 | Kankarwa, Ghazipur/ Saidpur S uT No 40 190 230
202 | Gorwa Drain, Ghazipur/ Saidpur S uT No 40 190 230
Baba Mahadev(Adarsh Bazar Drain) an

203 Gf]ziipu? /aSi?déu?a sh Bazar Drain) and , S uT No 40 190 230
204 g:icéap lI}/rlahadeva (Gora Bazar) drain, Ghazipur/ S UT No 40 190 230
205 | Pear Nagar, Ghazipur/ Saidpur S uT No 40 190 230
206 | Khirki Ghat, Ghazipur/ Saidpur S uT No 40 190 230
207 | DM Banglo, Ghazipur/ Saidpur S uT No 40 190 230
208 | Afim Factory Colony, Ghazipur/ Saidpur D uT No NA NA 0

209 | Sai Mandir, Ghazipur/ Saidpur 2nd OD uT No NA NA 0

210 | Naupura, Ghazipur/ Saidpur 2nd OD uT No NA NA 0

211 | Dadri Ghat, Ghazipur/ Saidpur S uT No 40 190 230
212 | Collector Ghat, Ghazipur/ Saidpur S uT No 40 190 230
213 | Maksud Ghat, Ghazipur/ Saidpur S uT No 40 190 230
214 | Gola Ghat, Ghazipur/ Saidpur S uT No 40 190 230
215 | Stimer Ghat, Ghazipur/ Saidpur S uT No 40 190 230
216 | Chetnat Ghat, Ghazipur/ Saidpur S uT No 40 190 230
217 | Anzahi Ghat, Ghazipur/ Saidpur S uT No 40 190 230
218 | Theri Bazar, Ghazipur/ Saidpur S uT No 40 190 230
219 | Posta Ghat, Ghazipur/ Saidpur S uT No 40 190 230
220 | Mugalpura, Ghazipur/ Saidpur S uT No 40 190 230
221 | Budhava Mahadeva, Ghazipur/ Saidpur S uT No 40 190 230
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222 | Rui Mandi Drain, Ghazipur/ Saidpur S uT No 40 190 230
223 | Samshan Ghat, Ghazipur/ Saidpur S uT No 40 190 230
224 | Mahala Basti, Ghazipur/ Saidpur 2nd OD uT No NA NA 0
225 | Harizen Basti, Ghazipur/ Saidpur S uT No 40 190 230
226 | Katahal drain, Ballia S uT No 40 190 230
227 | Tambeshear Mandir to Mitthanpur, Fatehpur S uT No 40 190 230
228 | Navabag to Lodhiganj, Fatehpur S uT No 40 190 230
229 | Joniha Chauraha to Jhaupur, Fatehpur S uT No 40 190 230
Padva Nala/(Muraibagh) Shankar Nagar,
230 Dalmau/Raebareli S ut No 40 190 230
Bada Math - Chhota Math ke bich ka
231 Nala/(Sherandajpur), Dalmau/Raebareli D ut No NA NA 0
Busda Ghat ka Nala/(Sherandajpur),
232 Dalmau/Raebareli D ut No NA NA 0
Shukla Ghat ka Nala/(Sherandajpur),
233 Dalmau/Raebareli D ut No NA NA 0
Pathvari Ghat ka Nala/(Tikaitganj),
234 Dalmau/Raebareli S ut No 40 190 230
Soarakh Ghat Muroop Nala/(Tikaitganj),
235 Dalmau/Raebareli S uT No 40 190 230
236 Muskatpal Nala, Dalmau/Raebareli S uT No 40 190 230
237 Shivala Ghat Nala, Dalmau/Raebareli S T No NA NA 0
Raja Tiloi Ghat Nala/Mo. sherndajpur(Deen
238 shah Gaora Ghat), Dalmau/Raebareli D ut No NA NA 0
239 Ganda Nala Raiyapur, Kunda/ Pratapgarh C uT NI NA NA 0
240 Taar Nala Babaganj, Kunda/ Pratapgarh S uT No 40 190 230
241 Ganda Nala Baraipur, Kunda/ Pratapgarh C uT NI NA NA 0
242 Pakka Nala, Manikpur S uT No 40 190 230
243 Raja Hela Nala, Manikpur S uT No 40 190 230
244 Prathmik Vidyalaya, Manikpur D uT No NA NA 0
245 Mallahan Tola, Manikpur S uT No 40 190 230
246 Post office Nala, Manikpur D uT No NA NA 0
247 Karela Bagh Drain, Prayagraj S uT No 40 190 230
248 Main Ghaghar Nala, Prayagraj S uT No 40 190 230
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249 Pra;%;;g;ar Nala 1-A / Sadiyapur Drain, S uT No 40 190 230
250 Ghaghar Nala 1-Al, Prayagraj S uT No 40 190 230
251 Ghaghar Nala 1-B, Prayagraj S uT No 40 190 230
Dari Kakahraghat Drain Meerapur
252 Pray;grg?bad akahraghat Dral eerapur, D UT No NA NA 0
253 Dariyabad Pipalghat Drain, Prayagraj D uT No NA NA 0
Dari ighat Drain Meerapur

254 Pray:gr);?bad Jogighat Dra eerapur, D UT No NA NA 0
255 Chachar Nala, Prayagraj D uT No NA NA 0
256 Emergency Outfall Drain, Prayagraj D ut No NA NA 0
257 Drain at Gate No. 9, Prayagraj D uT No NA NA 0
258 Drain at Gate No. 13, Prayagraj D uT No NA NA 0
259 Fort Drain No. 1, Prayagraj D uT No NA NA 0
260 Fort Drain No. 2, Prayagraj S uT No 40 190 230
261 Morigate Nala, Prayagraj S T No NA NA 0
262 Drains Of Daraganj Area, Prayagraj S T No NA NA 0
263 Prai/c;r;]?;]jwal drain / chuhara mandir -1, s T No NA NA

268 | qone e D, N s : v v v :
265 | e cory v (Nes s o o o
266 Unchwagarhi Drain No. 1, Prayagraj S uT No 40 190 230
267 Unchwagarhi Drain No. 2, Prayagraj 2nd OD uT No NA NA 0
268 Beligaon Drain, Prayagraj S uT No 40 190 230
269 Mumfordganj Drain, Prayagraj S T No NA NA 0
270 Shivkuti Drain No. 1, Prayagraj S uT No 40 190 230
271 Shivkuti Drain No. 2, Prayagraj 2nd OD uT No NA NA 0
272 Shivkuti Drain No. 3, Prayagraj S uT No 40 190 230
273 Shivkuti Drain No. 4, Prayagraj S uT No 40 190 230
274 Shivkuti Drain No. 5, Prayagraj S uT No 40 190 230
275 Shivkuti Drain No. 6, Prayagraj 2nd OD uTt No NA NA 0
276 Shivkuti Drain No. 7 (East), Prayagraj 2nd OD uT No NA NA 0
277 Chilla Drain, Prayagraj D uT No NA NA 0
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278 PraS;g;IrI:jdpur Colony Drain (Purani Basti), ond OD uT No NA NA 0
279 Govindpur Colony Drain No. 1, Prayagraj 2nd OD uT No NA NA 0
280 Govindpur Colony Drain No. 2, Prayagraj 2nd OD uT No NA NA 0
281 Govindpur Colony Drain No. 3, Prayagraj 2nd OD uT No NA NA 0
282 Govindpur Colony Drain No. 4, Prayagraj 2nd OD uT No NA NA 0
283 Allenganj Nala / Buxi Bund Nala, Prayagraj S T No NA NA 0
284 Nehru Park Nala, Prayagraj S uT No 40 190 230
285 Rasulabad Puccaghat Drain, Prayagraj S T No NA NA 0
286 | Mawaiya Drain, Prayagraj S NI No 40 190 230
287 Mahewa Ghat Drain no. 1, Prayagraj S uT No 40 190 230
288 Mahewa Ghat Drain no. 2, Prayagraj D uT No NA NA 0
289 Praﬁgglrgj[)ram No. 2 (Kharkauni drain), S UT No 40 190 230
290 Sachcha Baba Ashram Drain, Prayagraj S uT No 40 190 230
291 A.D.A. Colony Nala / Jwaladevi, Prayagraj S uT No 40 190 230
292 Prai/c;r;]?;]jwal Ghat Drain/Chhuhara Mandir, S UT No 40 190 230
293 Rajapur Nala, Prayagraj S uT No 40 190 230
294 Tv Tower Nala, Prayagraj S uT No 40 190 230
295 Sadar Bazar Nala, Prayagraj S uT No 40 190 230
296 Muirabad (Ganesh Nagar) Nala, Prayagraj S uT No 40 190 230
297 Nayapurwa Drain, Prayagraj S uT No 40 190 230
298 Co-Operative Nala, Prayagraj S uT No 40 190 230
299 | Basna Nala, Prayagraj S uT No 40 190 230
300 | Shantipuram Nala, Prayagraj 2nd OD uT No NA NA 0
301 Nallz:dlil’rr:gévrzsj Nala / Jai Gurudev Ashram S UT No 40 190 230
302 Jhuz r;a‘ir’r;Iz;\L‘IalafirF;arler:;,aegrgjlf‘ferent locations in S UT No 40 190 230
303 Lotey Haren Nala /Chhatnag, Prayagraj S uT No 40 190 230
304 Jhuiﬂisgrlaggigdrg? Nala (03 small drains), S UT No 40 190 230
305 Rajpura Nala, Bhadohi S NI No 40 190 230
306 Mamdopur Nala, Bhadohi S uT No 40 190 230
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307 Nagarpur, Chunar S NI No 40 190 230
308 Teakaur Nagarpur, Chunar S NI No 40 190 230
309 Tekaur Basti South, Chunar S uT No 40 190 230
310 Badali, Mirzapur S T No NA NA 0

311 Rambhag Ghat Drain, Ramnagar/Varanasi S T No NA NA 0

312 Teliya Drain, Varanasi S uT No 40 190 230
313 Phulwariya Drain, Varanasi S uT No 40 190 230
314 Sadar Bazar Drain, Varanasi S T No NA NA 0

315 Raja Bazar Drain, Varanasi S T No NA NA 0

316 Nakkhighat Drain, Varanasi S T No NA NA 0

317 Narokhar Drain, Varanasi S uT No 40 190 230
318 Sarang Talab Drain, Varanasi S uT No 40 190 230
319 Nai Basti, Varanasi S uT No 40 190 230
320 Central Jail Drain, Varanasi S uT No 40 190 230
321 Ordely Bazar Drain, Varanasi S uT No 40 190 230
322 Chamrautha Drain, Varanasi S uT No 40 190 230
323 Khajury Colony Drain, Varanasi S uT No 40 190 230
324 Banaras Drain No.-5, Varanasi S uT No 40 190 230
325 | Hukulganj Drain, Varanasi S uT No 40 190 230
326 | BIDA Drain S uT No 40 190 230
327 | Rooma Drain S uT No 40 190 230
328 | Bairagia Drain S uT No 40 190 230
329 | Shivpur Drain S uT No 40 190 230
330 | Rajghat Drain (Small) S uT No 40 190 230
331 | Gola Ghat Drain S T No NA NA 0

332 | Durga Drain/ Daniyal Drain/ Lohtha Drain* S uT No 40 190 230
333 | Purana Pul Drain S uT No 40 190 230

Amount in Lakhs (Rs.) 8800 41800 50600
Total Amounts in Lakh (Rs.) 50600

* Drain list is provided by State Authorities

Abbreviation: S-Sewage, 2nd OD- 2nd order drain, D- Dry, SO- STP Outlet, C-Canal, NI- No Information, NA- Not Applicable
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Calculation of EC for under-construction/trial /not-completed/non-operational/proposed STPs in Uttar Pradesh (February 2022)
EC
calculated
@Rs. 10
lakh per
month
(Duration
No. | Designe EC 01.07.202
of d STP calculate Oto
S.No Physical STP | Capacity Ganga front operating d (Yes/ 31.01.202
Name of STP Status s (MLD) Town Technology agency Operational Status No) 2)
As on As on
30.06.2020 31.01.2022
1 Bijnor Commissioned | 1 24 Bijnor UASB UPJN Operational | Operational No
Brajghat Garhmukteshw
2 STP Commissioned | 1 3 ar UASB UPJN Operational | Operational No
Garhmukteshw
3 Garh STP | Commissioned | 1 6 ar UASB UPJN Operational | Operational No
Narora
Narora Atomic
NAPS Power
Township Station
4 STP Commissioned | 1 2.27 Narora ASP (NAPS) | Operational | Operational No
Narora
5 Town Commissioned | 1 4 Narora SBR UPJN Operational | Operational No
1.5 MLD
Anupsahar
STP (Zone
6 A) Commissioned | 1 1.5 Anupshahr MBBR UPJN Operational | Operational No
0.81 MLD
7 Anupsahar | Commissioned | 1 0.81 Anupshahr WSP UPJN Operational | Operational No
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STP (Zone
A)
1.75 MLD
Anupsahar WSP (5
STP 2, Zone WSP in
8 B Commissioned 1.75 Anupshahr series) UPJN Operational | Operational No
1 MLD
Anupsahar
STP 2, Zone
9 B Commissioned 1 Anupshahr MBBR UPJN Operational | Operational No
2.7 MLD
10 Fatehgarh | Commissioned 2.7 Farrukhabad OP UPJN Operational | Operational No
Kannauj,
Jalalpur
11 Amra Commissioned 13 Kannauj SBR UPJN Operational | Operational No
Jajmau,
12 Kanpur Commissioned 130 Kanpur ASP UPJN Operational | Operational No
Jajmau,
13 Kanpur Commissioned 43 Kanpur ASP UPJN Operational | Operational No
Jajmau, No
14 Kanpur Commissioned 5 Kanpur UASB UPJN information | Operational No
Bingawan
STP, No
15 Kanpur Commissioned 210 Kanpur UASB UPJN information | Operational No
Sajari STP, No
16 Kanpur Commissioned 42 Kanpur ASP UPJN information | Operational No
Constructe No
17 | Bithoor STP | Commissioned 0.08 Kanpur d wetland UPJN information | Operational No
32 KLD
FSTP,
Nandauli No Non-
18 Village Commissioned 0.032 Unnao FSTP NA information | operational Yes 190
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Salori 29
MLD
19 Prayagraj | Commissioned 29 Prayagraj FAB UPJN Operational | Operational No
Salori
(Bakshi
Bandh) 14
MLD
20 Prayagraj | Commissioned 14 Prayagraj SBR UPJN Operational | Operational No
Rajapur,
21 Prayagraj | Commissioned 60 Prayagraj UASB UPJN Operational | Operational No
Pongaghat, Bio Tower
22 Prayagraj | Commissioned 10 Prayagraj & ASP UPJN Operational | Operational No
Kodra, Bio Tower
23 Prayagraj | Commissioned 25 Prayagraj & ASP UPJN Operational | Operational No
Naini
24 Prayagraj | Commissioned 80 Prayagraj ASP UPJN Operational | Operational No
Numayadahi
STP, Bio tower
25 Prayagraj | Commissioned 50 Prayagraj & ASP UPJN Operational | Operational No
Mirzapur
(Pakka
26 Pokhra) Commissioned 14 Mirzapur UASB UPJN Operational | Operational No
Vindhayach
al Taxi
27 Stand, Commissioned 4 Mirzapur WSP/OP UPJN Operational | Operational No
28 Dinapur Commissioned 80 Varanasi TF & ASP UPJN Operational | Operational No
29 Dinapur Commissioned 140 Varanasi ASP UPJN Operational | Operational No
Bhagwanpur
30 BHU Commissioned 9.8 Varanasi ASP UPJN Operational | Operational No
31 Goithaha | Commissioned 120 Varanasi SBR UPJN Operational | Operational No
BLW ( BLW,
32 former Commissioned 12 Varanasi ASP Varanasi | Operational | Operational No
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known as
DLW)
Yamuna
10.445 MLD Pollution
STP near Tixi Control Unit,
Tempel / UP Jal No
33 Etawah Commissioned 10.445 Etawah NA Nigam, Agra | Operational | information No
13.5MLD STP
at Mauja Nagar Palika
Umrain / Parishad, No
34 Etawah Commissioned 13.5 Etawah NA Etawah Operational | information No
03 MLD STP No
35 | Firozabad | Commissioned 3 Firozabad NA Jal Kal Operational | information No
1.6 MLD No
36 | Saifai/ Etawah | Commissioned 1.6 Etawah NA UPJN Operational | information No
23 MLD STP
at Mauja
Odenya,
Padaria / Nagar Palika No
37 Mainpuri Commissioned 23.0 Mainpuri NA Parishad | Operational | information No
3.42 MLD
Near Divyang
kendra/ Karvi
Chitrakoot No
38 town Commissioned 3.42 Chitrakoot NA UPJN Operational | information No
ST.P.(15
MLD),
Jharkhandi,
Maherwa ki
Bari / No
39 Gorakhpur | Commissioned 15 Gorakhpur NA UPJN Operational | information No
S.T.P.
(30MLD) Opp.
Manyavar
Kanshiram
Shahri Garib No
40 Awas Yojna, | Commissioned 30 Gorakhpur NA UPJN Operational | information No
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Deoria bypass

Road /
Gorakhpur
STP, Mahilpur
Road / No
41 Saharanpur | Commissioned 38 Saharanpur NA Jal Kal Operational | information No
6.5 MLD
Awas vikas U.P. Awas
Parishad STP / vikas No
42 Lucknow Commissioned 6.5 Lucknow NA Parishad | Operational | information No
37.5 MLD
Awas vikas U.P. Awas
Parishad STP / vikas No
43 Lucknow Commissioned 375 Lucknow NA Parishad | Operational | information No
STP, Bharwara No
44 / Lucknow | Commissioned 345 Lucknow NA UPJN Operational | information No
STP,
Daulatganj-1/ No
45 Lucknow Commissioned 14 Lucknow NA UPJN Operational | information No
STP,
Daulatganj-2 / No
46 Lucknow Commissioned 42 Lucknow NA UPJN Operational | information No
56 MLD,
Trans Hindon
(Indirapuram), No
47 Ghaziabad Commissioned 56 Ghaziabad NA Nagar Nigam | Operational | information No
74 MLD,
SB.R,
Indirapuram, No
48 Ghaziabad | Commissioned 74 Ghaziabad NA UPJN Operational | information No
56 MLD,
Indirapuram,
(GDA), No
49 Ghaziabad | Commissioned 56 Ghaziabad NA GDA Operational | information No
56 MLD,
SBR, No
50 Dudahaida | Commissioned 56 Ghaziabad NA GDA Operational | information No
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Vijay Nagar,
Ghaziabad
56 MLD,
S.B.R., Morty, No
51 Ghaziabad Commissioned 56 Ghaziabad NA GDA Operational | information No
70 MLD,
U.A.S.B.R.
Dudahaida
Vijay Nagar, No
52 Ghaziabad | Commissioned 70 Ghaziabad NA Nagar Nigam | Operational | information No
3 MLD
Pilkhaun / No
53 Ghaziabad | Commissioned 3 Ghaziabad NA UPJN Operational | information No
5 MLD
Tronica City,
Loni / No
54 Ghaziabad Commissioned 5 Ghaziabad NA upsIDC | Operational | information No
56 MLD,
S.B.R.
Govindpuram, No
55 Ghaziabad | Commissioned 56 Ghaziabad NA GDA Operational | information No
78 MLD,
Dhadhupura, No
56 Agra Commissioned 78 Agra NA UPJN Operational | information No
2.25 MLD,
Budi ka Nagla, No
57 Agra Commissioned 2.25 Agra NA UPJN Operational | information No
10 MLD,
Peelakhar, No
58 Agra Commissioned 10 Agra NA UPJN Operational | information No
12 MLD,
Devri Road,
(Bhimnagri), No
59 Agra Commissioned 12 Agra NA UPJN Operational | information No
14 MLD,
Jaganpur,
Sikandarpur, No
60 Agra Commissioned 14 Agra NA UPJN Operational | information No
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40 MLD,
Sadarban,
Bichhpuri, No
61 Agra Commissioned 40 Agra NA UPJN Operational | information No
24 MLD,
Dhadhupura No
62 (New), Agra | Commissioned 24 Agra NA UPJN Operational | information No
36 MLD
Sadarwan
(Bichpuri) No
63 New, Agra | Commissioned 36 Agra NA ADA Operational | information No
4.50 MLD,
Kalindi Vihar, No
64 Agra Commissioned 45 Agra NA ADA Operational | information No
03 MLD,
Pandav Nagar, No
65 Meerut Commissioned 3 Meerut NA MDA Operational | information No
07 MLD,
Pallavpuram-1, No
66 Meerut Commissioned 7 Meerut NA MDA Operational | information No
10 MLD,
Lohiya Nagar, No
67 Meerut Commissioned 10 Meerut NA MDA Operational | information No
15 MLD,
Shatabdinagar, No
68 Meerut Commissioned 15 Meerut NA MDA Operational | information No
11 MLD,
Pallavpuram-2, No
69 Meerut Commissioned 11 Meerut NA MDA Operational | information No
15 MLD,
Vedvyaspuri No
70 Meerut Commissioned 15 Meerut NA MDA Operational | information No
06 MLD,
Rakshapuram, No
71 Meerut Commissioned 6 Meerut NA MDA Operational | information No
06 MLD,
Shradhapuri-1, No
72 Meerut Commissioned 6 Meerut NA MDA Operational | information No
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06 MLD
Sainik Vihar, No
73 Meerut Commissioned 6 Meerut NA MDA Operational | information No
5MLD
Modipuram No
74 | Tiraha, Meerut | Commissioned 5 Meerut NA UPJN Operational | information No
07 MLD,
Sports Goods
Complex, No
75 Meerut Commissioned 7 Meerut NA MDA Operational | information No
10 MLD,
Ganga Nagar, No
76 Meerut Commissioned 10 Meerut NA MDA Operational | information No
72 MLD Garh
road (Jagriti No
77 | vihar), Meerut | Commissioned 72 Meerut NA UPJN Operational | information No
06 MLD,
Shradhapuri-
Phase-2, No
78 Meerut Commissioned 6 Meerut NA MDA Operational | information No
32.5 MLD Nagar Palika
Nagar Palika Parishad,
Parishad, Muzaffarnag No
79 | Muzaffarnagar | Commissioned 32.5 Muzaffarnagar NA ar Operational | information No
12 MLD, No
80 Ayodhya Commissioned 12 Ayodhya NA UPJN Operational | information No
13.59 MLD,
Masani, Nagar Palika No
81 Mathura Commissioned 13.59 Mathura NA Parishad | Operational | information No
14.5 MLD,
Trans-yamuna,
Jamunapar, Nagar Palika No
82 Mathura Commissioned 14.5 Mathura NA Parishad | Operational | information No
08 MLD, Near
100 Bed
Hospital
Vrindavan, No
83 Mathura Commissioned 8 Mathura NA UPJN Operational | information No
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04 MLD,
Vrindavan
Near Pagal
Baba Mandir, Nagar Palika No
84 Mathura Commissioned 4 Mathura NA Parishad | Operational | information No
16 MLD,
Trans
Yamuna,
Laxmi Nagar, No
85 Mathura Commissioned 16 Mathura NA UPJN Operational | information No
2.76 MLD
Goverdhan, Nagar Palika No
86 Mathura Commissioned 2.76 Mathura NA Parishad | Operational | information No
33 MLD,
Sector-54, Noida No
87 Noida Commissioned 33 Noida NA Authority | Operational | information No
25 MLD,
Sector-50, Noida No
88 Noida Commissioned 25 Noida NA Authority | Operational | information No
35 MLD,
Sector-123, Noida No
89 Noida Commissioned 35 Noida NA Authority | Operational | information No
50 MLD,
Sector-168, Noida No
90 Noida Commissioned 50 Noida NA Authority | Operational | information No
2.0 MLD STP,
Vill- Badalpur Greater
/ Greater Noida No
91 Noida Commissioned 2 Noida NA Authority | Operational | information No
Greater
ECO tech -2/ Noida No
92 | Greater Noida | Commissioned 15 Noida NA Authority | Operational | information No
Greater
ECO tech -3/ Noida No
93 | Greater Noida | Commissioned 20 Noida NA Authority | Operational | information No
137 MLD, Greater
Kasana, Noida No
94 | GreaterNoida | Commissioned 137 Noida NA Authority | Operational | information No
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34 MLD,
Sector -50 Noida No
95 Noida Commissioned 34 Noida NA Authority | Operational | information No
54 MLD,
Sector- 54, Noida No
96 Noida Commissioned 54 Noida NA Authority | Operational | information No
58 MLD No
97 Moradabad | Commissioned 58 Moradabad NA UPJN Operational | information No
15 MLD
Pehrigaon / No
98 Rampur Commissioned 15 Rampur NA UPJN Operational | information No
14 MLD
Benzirpur/ No
99 Rampur Commissioned 14 Rampur NA UPJN Operational | information No
5 MLD No
100 Rampur Commissioned 5 Rampur NA UPJN Operational | information No
5 MLD Hathia
Nala / No
101 Sultanpur Commissioned 5 Sultanpur NA UPJN Operational | information No
56 MLD,
Bapudham, No
102 Ghaziabad | Commissioned 56 Ghaziabad NA GDA Operational | information No
20 MLD No
103 | Moradabad | Commissioned 20 Moradabad NA UPJN Operational | information No
Non No
104 Loni Commissioned 30 Kanpur NA NA operational | information Yes 190
Kanwara
Road-Banda
(Oxidation Non No-
105 Pond) Commissioned 4 Banda NA NA operational | information Yes 190
Under
Commissione Constructio Non-
106 Chunar d 0.01 Mirzapur NA NA n operational Yes 190
STP Non
Farrukhaba | Commisione Under Under
107 d d 0.032 Farrukhabad NA NA Costruction | Costruction Yes 190




23641

STP Non
Farrukhaba | Commisione No
108 d d 39 Farrukhabad NA NA information | Proposed Yes 190
Non Under
Phaphamau | Commisione Constructio Under
109 | , Prayagraj d 14 Prayagraj NA NA n Costruction Yes 190
Non
STP Commisione No
110 | Fatehgarh d 22.5 Fatehgarh NA NA information | Proposed Yes 190
Under
Commissione Constructio
111 Ramanna d 50 Varanasi NA NA n Operational No
Non Under
Commisione Constructio
112 | Ramnagar d 10 Varanasi NA NA n Under Trial Yes 190
Non Under
Commisione Constructio Under
113 | Rae Bareilly d 18 Raebarelli NA NA n Costruction Yes 190
Non Under Under
STP Commisione Constructio | Constructio
114 Baniyapur d 15 Kanpur NA NA n n Yes 190
Non
STP Commisione Under Under
115 Pankha d 30 Kanpur NA NA Costruction | Costruction Yes 190
20 MLD
STP Non Under Under
Chaubari Commisione Constructio | Constructio
116 Drain, d 20 Bareilly NA NA n n Yes 190
42 MLD Non Under Under
STP, Commisione Constructio | Constructio
117 | Harunagla d 42 Bareilly NA NA n n Yes 190
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01 MLD
STP Non Under Under
Tatarpur Commisione Constructio | Constructio
118 Village d 1 Bareilly NA NA n n Yes 190
35 MLD Non Under Under
STP Sarai Commisione Constructio | Constructio
119 Talfi d 35 Bareilly NA NA n n Yes 190
Shuklaganij- Non Under Under
05 MLD Commisione Constructio | Constructio
120 | STP, Unnao d 5 Unnao NA NA n n Yes 190
Non Under Under
Dakari-15 Commisione Constructio | Constructio
121 MLD, STP d 15 Unnao NA NA n n Yes 190
Non Under Under
16 MLD Commisione Constructio | Constructio
122 | STP, Jhunsi d 16 Prayagraj NA NA n n Yes 190
42 MLD Non Under Under
STP, Naini | Commisione Constructio | Constructio
123 2 d 42 Prayagraj NA NA n n Yes 190
Tender
cancelled in
October
8.5 MLD, 2019,
New STP, Non Revised by
Bisunderpur | Commisione NMCG in
124 Drain d 8.5 Mirzapur NA NA May 2020 Proposed Yes 190
Tender
cancelled in
8.5 MLD, Ogtoner
New STP, Non Revised by
Pakka Commisione NMCG in
125 Pokhra d 8.5 Mirzapur NA NA May 2020 Proposed Yes 190
Non Under Under
7 MLD, Commisione Constructio | Constructio
126 STP, d 7 Mirzapur NA NA n n Yes 190
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Vindhyachal
Ghazipur-21
MLD STP,
Jamuna Non Constructio
Deva-Mau- | Commisione No n yet to
127 Road d 21 Ghazipur NA NA information start Yes 190
Non Under Under
Ballia-19.6 Commisione constructio | constructio
128 MLD STP, d 19.6 Ballia NA NA n n Yes 190
Non Under
Commisione Constructio No
129 Baghpat d 14 Baghpat NA NA n information Yes 190
Non Under
Commisione Constructio No
130 Etawah d 21 Etawah NA NA n information Yes 190
Non Under
Commisione Constructio No
131 Jaunpur d 30 Jaunpur NA NA n information Yes 190
Non Under
Commisione Constructio No
132 Kasganj d 15 Kasganj NA NA n information Yes 190
Non Under
Lucknow (2 | Commisione Constructio No
133 nos.) d 40 Lucknow (2 nos.) NA NA n information Yes 380
Non Under
Commisione Constructio No
134 Mathura d 30 Mathura NA NA n information Yes 190
Non Under
Commisione Constructio No
135 Meerut d 220 Meerut NA NA n information Yes 190
Non Under
Commisione Constructio No
136 Moradabad d 25 Moradabad NA NA n information Yes 190




23644

Non Under
Muzaffarnagar | Commisione Muzaffarnagar - Constructio No
137 | - (Budhana) d 10 (Budhana) NA NA n information | Yes 190
Non Under
Muzzafarnagar | Commisione Muzzafarnagar (2 Constructio No
138 (2 Nos.) d 54.5 Nos.) NA NA n information Yes 380
Non Under
Sultanpur (3 | Commisione Constructio No
139 nos.) d 17 Sultanpur (3 nos.) NA NA n information Yes 570
Non Under
Commisione Constructio No
140 Aligarh d 45 Aligarh NA NA n information Yes 190
Non Under
Commisione Constructio No
141 | Bulandshahar d 40 Bulandshahar NA NA n information Yes 190
Non
Commisione Under No
142 Etah d 24 Etah NA NA Construction | information Yes 190
Non
Commisione Under No
143 Hapur d 30 Hapur NA NA Construction | information Yes 190
Non
Commisione Under No
144 Modinagar d 20 Modinagar NA NA Construction | information Yes 190
Non
Commisione Under No
145 Firozabad d 67 Firozabad NA NA Construction | information Yes 190
Non
Commisione Under No
146 Lucknow d 120 Lucknow NA NA Construction | information Yes 190
Non
Commisione Under No
147 Pratapgarh d 8.95 Pratapgarh NA NA Construction | information Yes 190
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Non
Commisione Under No
148 Jhansi d 1 26 Jhansi NA NA Construction | information Yes 190
Non
Commisione Under No
149 Chunar d 1 2 NA NA Construction | information Yes 190
Non
Commisione Under No
150 | Bithoor STP d 1 2.4 NA NA Construction | information Yes 190
Non
Commisione Under No
151 | Agra (13nos.) d 13 | 175.38 NA NA tendering information Yes 2470
To be
completed
within 24
months after
Non the issuance
Shahjahanpu | Commisione of letter of No
152 r d 1 40 NA NA Authorization | information Yes 190
Non Under
Commisione Tendering No
153 Azamgarh d 1 8 NA NA process information Yes 190
Non
Shahjahanpu | Commisione Under No
154 r d 1 40 NA NA tendering | information Yes 190
Revised
Estimate to be
approved by
Non NMCG not
Fatehgarh (as | Commisione included in No
155 | per UPPCB) d 1 5 NA NA SMCG list | information Yes 190
Abbreviations:
GDA-= Ghaziabad Development Authority
MDA=Meerut Development Authority
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UPJN-Uttar pradesh Jal Nigam
ADA-Agra Development Authority
BLW-Banaras Locomotive Work
UPSIDC- Uttar Pradesh State Industrial Development Corporation
ASP - Activated Sludge Process
SBR - Sequence Batch Reactor
MBBR - Mixed Bed Biofilm Reactor
FSTP- Faecal Sludge Treament Plant
FAB - Fluidised Aerobic Bio-Reactor
OP- Oxiadtion Pond
TF - Trickling filter
WSP- Waste Stabilization Pond
NA - Not Available
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......... 35. Vide order dated 22.08.2019 in Original Application 200/2014, dealing with the pollution of river

Ganga, the Tribunal issued directions and laid down coercive measures to be taken for discharge of

untreated sewage in river Ganga:-

....... All the authorities have to be stringent and depict zero tolerance to the pollution of River Ganga.

Wherever STPs are not operating, immediate bioremediation and/or phyto-remediation may be undertaken

if feasible. To avoid procedura] delay of tender processes, etc. specifications and norms for undertaking

such activities may be specxﬁed in consultation with the CPCB as was earlier directed' in our order dated

29.11.2018.......

....... 17. Wherever the work has not commenced, it is necessary that no untreated sewage is discharged into

the River Ganga. Bioremediation and/or phytoremediation or any other remediation measures may start as

an interim measure positively from 01.11.2019, failing which the State may be liable to pay compensation

of Rs. 5 Lakhs per month per drain to be deposited with the CPCB.......
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.......... 8. Before proceeding further, we may also note further order of this Tribunal dated
06.12.2019 in O.A. No. 673/2018 directing as follows:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated
28.08.2019 in O.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation
and before the said date, commencement of setting up of STPs and the work of connecting all
the drains and other sources of generation of sewage to the STPs must be ensured. If this is
not done, the local bodies and the concerned departments of the States/UTs will be liable to
pay compensation as already directed vide order dated 22.08.2019 in the case of river Ganga
i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP
for default in commencement of setting up of the STP. v

ii. Timeline for completing all steps of action plans including completion of setting up STPs and
their commissioning till 31.03.2021 in terms of order dated 08.04.20189 in the present case will
remain as already directe'd..‘ln default, compensation will be liable to be paid at the scale laid
down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs

per month per STP.
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Status of Sewage Treatment Plants (STPs) in Uttar Pradesh

July-2023
S.No STPsin UP Number
1 Total Installed STP (2+3+4) 129
Operational STP 114
2 STP Achieving norms 85
STP Not Achieving norms 29
3 STP Not In Operation 7
4 Under Trial 8
5 STP in Under Construction 47
6 STP in Under Tendering 34
Note-:

The standards as per MOEF&CC Notification dated 13.10.2017, titled
"Applicable Effluent Discharge Standards for STPs'* are as follows:

For State Capital: pH-6.5-9.0; BOD - <20 mg/l; TSS- <50 mg/l & FC- <1000

MPN/100 ml

Other than State Capital: pH-6.5-9.0; BOD - <30 mg/l; TSS- <100 mg/l & FC-

<1000 MPN/100 ml
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U.P. Pollution Control Board

STP-Operational

July-2023

Name of river

Hotel/Ashram/ Achieving/ Name of treated catchment in
Authority/Local Not Achieving sewage . .
Installed Utilized | Rural\| Technology/ Urban (As per Mode of receiving water which STPis
Sl. | Name and Address Year of City/ Town / ) - pan body/oth BOD COD TSS TC FC disposal of bod in/Sub located Ganga
No. of STP Commissioning District Capacity Capacity | Urban\| - process STP . o _yot_ r Date pH (mg/l) (m /|) (m /|) (MPN/100ml) (MPN/100ml) MC.)!EF(?C treated sewage O. y Drain S_u 1 (tributary of Phase
(MLD) (MLD) | Other based institutions g 0 notification and sludae Tributary/Tribu river
responsible for dated g tary/River Ganga/river
O&M of STP 13.10.2017) Ganga 9
Ganga)
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 18 19 20 21
10445 MLD TP Polluion Cotrol
1 | near Tixi Tempel 2001 Etawah 10.445 10.445 R WSP Unit. UP Jal 24.07.2023 7.70 24.0 160.0 45.0 28000 610 Achieving Jharana Nala |[River Yamuna| Phase-Il
(Karanpur) Nigam, Agra
. L Disposed in .
2 Etawah 21 MLD 2022 Etawah 21 21 R SBR UP Jal Nigam | 24.07.2023 7.60 8.0 56.0 8.0 17000 370 Achieving river Yamuna River Yamuna | Phase-Il
135 MLD STP at . o On Land .
3 Mauia Umrain 2013 Etawah 135 3.0 R WSP UP Jal Nigam | 24.07.2023 7.90 23.0 176.0 39.0 22000 780 Achieving Sludge-In On Land River Yamuna| Phase-II
I} Agriculture
As per Jal Kal Vibhag nagar nigam
03 MLD STP infromation approx -3MLD treated
4 Fi bad 2014 Firozabad 3 3 O UASB Jal Kal 24.07.2023 8.00 25.0 192.0 54.0 35000 910 Achieving sewage is used by horiculture Phase-I1
Irozaba department for irrigation of
Plantation/ trees
67 MLD ASP+
5 Mohammadpur, 2020 Firozabad 67 52 U extended U.P. Jal Nigam | 24.07.2023 7.70 10.0 104.0 12.0 22000 400 Achieving River Yamuna | Phase-II
Biharipur aeration
Tr i for
6 1.65 MLD Saifai 2013 Etawah 1.65 0.9 U SBR U.P. Jal Nigam | 24.07.2023 7.50 26.0 208.0 54.0 35000 930 Achieving | River Sengar eated :el\;\ﬁg:; used fo Phase-I1
23 MLD STP at Through Ishan River /
7 Mauja Odenya, 2014 Mainpuri 23.0 11.0 U UASB U.P. Jal Nigam | 24.07.2023 7.60 25.0 176.0 42.0 28000 820 Achieving 19 Kharja Drain . Phase-I1
. Drain River Ganga
Padaria
g | 26MLD Jnansi 2021 Jhansi 26 2 u SBR | UP.JalNigam | 20.0523 | 7.50 70 | 180 | 130 1700 590 Achieving
Laxmi Taal
- . Lowland area
g | 342MLD Near 2000 Chitrakoot 3.42 3.42 o | Oxidation | NagarPalika | g 5750531 737 260 | 1148 | 600 | 3200000 68000 Not Lowland area | to River | Phase-Il
Divyang kendra Pond Parishad Achieving .
Mandakini
10 | #2MLD. Sajar 2016-17 Kanpur 22 21 R ASP | UP.JalNigam |28.07.2023| 809 | 210 | 900 | 380 440 320 Achieving | DISPOS 1 River pany | TPV OF | ppace )
Kanpur Channel River Ganga
210 MLD, . N Disposal . Tributary of
1 2015-16 Kanpur 210 135 | R UASB | U.P. Jal Nigam | 28.07.2023 | 8.26 450 | 2200 | 620 | 240000 110000 ot P River Pandu | _ UV O opcenl
Bingawan Kanpur Achieving Channel River Ganga
12 | SMLD Jajmau 1989-90 Kanpur 5 5 U UASB | U.P.Jal Nigam |28.07.2023| 7.91 420 | 1400 | 520 250000 170000 Not Irrigation Irrigation | ier Ganga | Phase-l
Kanpur Achieving Channel
13 | 43 MLD Jajmau, 2020 Kanpur 43 37 R ASP | U.P. Jal Nigam | 28.07.2023| 8.11 270 | 1600 | 460 | 180000 94000 Not imigation | "M9ANON | iver Ganga | Phase-!
Kanpur Achieving Channel
14 | 130MLD Jajmau, | g4 gq Kanpur 130 120 R ASP | UP.Jal Nigam | 28.07.2023| 7.71 180 | 1000 | 420 | 160000 130000 Not imigation | 'M9ANON | piver Ganga | Phase-!
Kanpur Achieving Channel
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2.7 MLD L
. Irrigation/rive | _.
15 Fatehgarh 1992-93 Farrukhabad 2.7 2.7 WSP U.P. Jal Nigam| 25.07.23 8.16 24.0 120.0 58.0 54000 39000 Ad:\i‘s\;ng - ? — River Ganga | Phase-I
STP gang
16 | 13 MLD Jalalpur, 2017 Kanpur Dehat 13 13 SBR | UP.JalNigam | 260723 | 75 510 | 1800 | 920 | 150000 78000 Not Disposal | River Kali | Tributary of | o, . |
Amrapur, Kannuaj Achieving Channel (East) River Ganga
50 MLD STP Ganga Pollution
17 Numavadahi 2013 Prayagraj 50 50 Bio-tower [control unit, U.P.| 25.07.2023 7.18 20.0 32.0 28.0 17000 680 Achieving River Yamuna | River Yamuna| Phase-Il
Y Jal Nigam
10 MLD STP Ganga Pollution
18 e 2013 Prayagraj 10 10 Bio-tower [control unit, U.P.| 25.07.2023 7.29 18.0 28.0 25.0 8400 400 Achieving River Ganga | River Ganga | Phase-Il
Jal Nigam Disposed to
VI ST Ganga Pollution river Yamuna
19 2013 Prayagraj 25 25 Bio-tower [control unit, U.P.| 25.07.2023 | 7.24 20.0 36.0 30.0 14000 450 Achieving [through drain.| River Ganga | River Ganga | Phase-Il
Kodra X ;
Jal Nigam Dried sludge
60 MLD STP Ganga Pollution s used_as
20 Raiaour 2013 Prayagraj 60 60 UASB |control unit, U.P.| 25.07.2023 |  7.16 28.0 760 | 46.0 24000 680 Achieving [ oreanic | | RiverGanga | River Ganga | Phase-Il
Jap Jal Nigam manur.e
- Landfill.
29 MLD STP Ganga Pollution
21 Salori-1 2007 Prayagraj 29 29 FAB control unit, U.P.| 25.07.2023 7.23 24.0 64.0 44.0 35000 920 Achieving River Ganga | River Ganga | Phase-Il
Jal Nigam
14 MLD STP Ganga Pollution
22 Salori-2 2016 Prayagraj 14 14 SBR control unit, U.P.| 25.07.2023 7.08 10.0 24.0 8.0 9400 400 Achieving River Ganga | River Ganga | Phase-II
Expansion Jal Nigam
Partially used
for Irrigation.
23 |20 MLD STP Naini 2013 25.07.2023 721 26.0 72.0 40.0 22000 680 Achieving Disposed to River Yamuna | River Yamuna | Phase-II
80 Ganga Pollution RiverYamuna
Prayagraj 80 60420 ASP control unit, U.P. through drain.
( ) Jal Nigam Dried sludge is
used as organic
24 |60 MLD STP Naini 1999 25.07.2023 | 7.21 26.0 720 | 400 22000 680 Achieving T::g;le"’ River Yamuna | River Yamuna| Phase-Il
42 MLD STP . . L . .
25 Naini 2023 Prayagraj 42 36 FCR U.P. Jal Nigam | 25.07.2023 7.11 22.0 36.0 22.0 21000 680 Achieving River Ganga | River Ganga
14 MLD STP . . L . .
26 Phaphamau 2023 Prayagraj 14 14 FCR U.P. Jal Nigam | 25.07.2023 7.27 18.0 24.0 26.0 7900 400 Achieving River Ganga | River Ganga
80 MLD Dinapur Disposal to
27 STP P 1994 Varanasi 80 67.77 ASP U.P. Jal Nigam |25.07.2023 7.57 29.0 138.0 88.0 430 140 Achieving Ganga/ River Ganga | River Ganga | Phase-II
Manure
28 | 50 MLD Ramana 31.03.21 Varanasi 50 50 SBR U.P. Jal Nigam |25.07.2023 7.63 8.0 38.0 9.0 240 130 Achieving River Ganga | Phase-Il
. Anaerobic . . .
29 |10 MLD Ramnagar 15.03.21 Varanasi 10 9.5 Anoxic Oxic U.P. Jal Nigam |25.07.2023 7.71 9.0 48.0 10.0 220 110 Achieving River Ganga | Phase-Il
30 SHOMILD 1989 Varanasi 9.8 9.8 ASP U.P. Jal Nigam |25.07.2023 7.54 28.0 134.0 80.0 350 130 Achievin River Ganga River Phase-I1
Bhagwanpur STP ' ' o g o ' ' ' ’ 9 g Ganga/Assi
3 |40 M';'?f fnapur| 41 11 2018 Varanasi 140 995 ASP U.P. Jal Nigam [25.07.2023 | 7.69 18.0 500 | 20.0 280 140 Achieving River Varuna R"’\‘j;r(jigga’ Phase-Il
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Ghaziabad

3p [12OMLD Goithahal g ) 519 Varanasi 120 40 SBR U.P. Jal Nigam [25.07.2023 | 7.67 8.0 320 | 70 350 170 Achieving | 'Meation/ | Chandpur | oo ysarina | Phase-ti
STP Landfill | irrigation canal
Ganga Pollution
. . control unit, L .
33 |Jaunpur  Varanasi 2023 Varanasi 30 30 SBR 08.02.23 7.63 8.4 32.2 8.8 = = Achieving River Ganga | Phase-II
Bhagwanpur,
Varanasi
07 MLD M/s Ayyappa
34 Vindyachal 2022 Mirzapur 7 3.23 SBR Infratech Pvt. 31.07.23 7.64 9.0 38.0 10.0 280 130 Achieving Drain River Ganga | River Ganga | Phase-Il
Mirzapur Ltd under UPJN
35 Sl 1994 Mirzapur 14 14 UASB U.P. Jal Nigam | 31.07.23 7.52 26.0 140.0 82.0 27000 17000 '\.‘Ot. River Ganga | River Ganga | Phase-II
Pokhra Achieving
15 MLD S.T.P.
36 Jharkhandi, 01.06.2015 Gorakhpur 15 11.89 SBR U.P. Jal Nigam |25.07.2023 7.86 14.0 36.0 30.0 1700 780 Achieving Drain River Ganga  [River Ganga Phase-I1
Maherwa ki Bari
30 MLD S.T.P.
Opp. Manyavar
Kanshiram Shahri . Lo . . .
37 . X 01.02.2015 Gorakhpur 30 19.83 SBR U.P. Jal Nigam |25.07.2023 7.43 12.0 32.0 28.0 2000 920 Achieving Drain River Ganga  |River Ganga Phase-I1
Garib Awas Yojna,
Deoria bypass
Road
Treated
Sewage
38 MLD STP discharge in Hindon river
38 Mahilour Roa(’j 1998 Saharanpur 38 38 UASB UPJN 25.07.2023 6.50 25.0 180.0 40.0 630 490 Achieving | to Dhamola | Dhomalariver | to Yamuna | Phase-II
P river sludge river
sale to
farmers
6.5 MLD Awas Lo . . . . . .
39 | . X 2018 Lucknow 6.5 6.5 SBR Jal Kal 24.07.2023 7.31 13.8 82.0 42.0 3500 700 Achieving | Publicdrain | River Gomti | River Gomti | Phase-II
vikas Parishad STP
40 | 375 MLD Awas 2017 Lucknow 375 375 sgr |UPAwasvikas| o) 070003 | 7.30 145 872 | 460 3400 780 Achieving | Public drain | River Gomti | River Gomti | Phase-II
vikas Parishad STP Parishad
41 345 MLD STP, 2011 Lucknow 345 345 UASB U.P. Jal Nigam | 24.07.2023 7.20 16.6 94.8 42.0 39000 6100 ’\.‘Ot. River Gomti | River Gomti | Phase-II
Bharwara Achieving | Gomti River
2| o MmLD STP 2002 24072023 | 742 15.2 89.6 | 44.0 2600 680 Achieving | Fertilizer
— Daulat S Lucknow 56 42+14 FAB U.P. Jal Nigam Manure River Gomti | River Gomti | Phase-Il
43 aulatgan) 2011 24.07.2023 | 7.42 15.2 896 | 440 2600 680 Achieving
56 MLD Trans
44 Hindon 2000 Ghaziabad 56 56 UASB | UP.Jal Nigam | 25.07.2023| 7.34 200 | 760 | 300 | 4800000 3400000 Not River Hindon | River Hindon | Phase-Il
(Indirapuram), Achieving
Ghaziabad
30 MLD,
45 | Sadullabad (Loni), 2012 Ghaziabad 30 20 MBBR U.P. Jal Nigam | 25.07.2023 7.18 5.0 52.0 6.0 4300 790 Achieving River Hindon | River Hindon | Phase-II
Ghaziabad
74 MLD S.B.R.,
46 Indirapuram, 2013 Ghaziabad 74 74 SBR U.P. Jal Nigam | 25.07.2023 7.06 7.0 47.0 8.0 3500 790 Achieving River Hindon | River Hindon | Phase-II
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56 MLD S.B.R.,
47 Bapudham, 2014 Ghaziabad 56 56 SBR GDA 25.07.2023 7.05 6.0 34.0 7.0 1600 350 Achieving River Hindon | River Hindon | Phase-I1
Ghaziabad
° MLI;oSrIeP o Hapur / fol:é'\?vi?by U.P. Jal Nigam Gt - i
48 Garhmukeshwar 2011 Garhmukteswar 6 6 extended (NGRBA) 24.07.2023 7.10 8.0 50.0 10.0 4000 930 Achieving dls_tlbutaory of [ Catchment Phase-1
. River Ganga Area
Hapur aeration
3 MLD STP UASB ..
Brijghat Zone Hapur / followed by | U.P. Jal Nigam Xt 3 River Ganga
49 e 2011 T e— 3 3 = (NGRBA) 24.07.2023 7.24 5.0 40.0 6.0 2200 790 Achieving dls_tlbutaory of (Brijghat Area) Phase-1
3 River Ganga
Hapur aeration
56 MLD,
50 Indirapuram, 2012 Ghaziabad 56 56 SBR GDA 25.07.2023 7.20 6.0 42.0 9.0 1600 540 Achieving River Hindon | River Hindon | Phase-I1
(GDA), Ghaziabad
56 MLD S.B.R,,
51 | Dudahaida Vijay 2013 Ghaziabad 56 56 SBR U.P. Jal Nigam | 25.07.2023 7.29 5.0 32.0 7.0 4100 930 Achieving | Dasnadrain | River Hindon | River Hindon | Phase-I
Nagar, Ghaziabad
70 MLD
U.ASB.R. . . Not . . . . .
52 X - 2000 Ghaziabad 70 70 UASB U.P. Jal Nigam | 25.07.2023 7.16 22.0 70.0 36.0 4000000 3300000 S Dasna drain | River Hindon | River Hindon | Phase-Il
Dudahaida Vijay Achieving
Nagar, Ghaziabad
53 | 3 MLD Pilkhaun 2015 Ghaziabad 3 3 MBBR | U.P.Jal Nigam |24.07.2023| 7.10 100 430 | 200 2100 920 Achieving — | Kadrabad drain Rfi/':fgjr‘:;; Phase-I1
56 MLD S.B.R.
54 Govindpuram, 2014 Ghaziabad 56 56 SBR GDA 25.07.2023 7.12 7.0 42.0 8.0 3900 610 Achieving | Dasnadrain | River Hindon | River Hindon | Phase-II
Ghaziabad
55 20 MLD 2023 Modinagar, 20 12 SBR U.P. Jal Nigam | 26.07.2023 |  7.50 8.0 450 | 100 2400 680 Achieving | K902 | i Easty | River Ganga
Modinagar Ghaziabad Drain
56 MLD S.B.R., . Lo . . . .
56 . 2018 Ghaziabad 56 56 SBR GDA 25.07.2023 7.14 7.0 46.0 12.0 2500 450 Achieving River Hindon | River Hindon | Phase-11
Morty, Ghaziabad
57 30 MLD Hapur 2022 Hapur, Ghaziabad 30 9 SBR UPJN 24.07.2023 7.03 9.0 52.0 10.0 2600 920 Achieving | Hapur Drain Kali (East) River Ganga
58 78 MLD 2013 Agra 78 78 UASB | UP.Jal Nigam | 26.07.2023 | 7.90 260 | 1520 | 46.0 3200 920 Achieving | AIMCUMUE | o) ang Onland | Phase-Il
Dhadhupura, Agra (on land)
59 |225MLD Budika 2000 Agra 2.25 2.25 Wwsp U.P. Jal Nigam | 26.07.2023 |  7.80 270 | 1680 | 420 2400 930 Achieving River | piver Yamuna | Ma0ONRIVe | oo iy
Nagla, Agra Yamuna r Yamuna
go |10 MLD Peslakhar, 2000 Agra 10 10 Wwsp U.P. Jal Nigam | 26.07.2023 |  7.70 280 | 1360 | 460 3800 820 Achieving River Yamuna | "MRUOVRIVe | oo i
Agra r Yamuna
12 MLD Devri River
61 |Road, (Bhimnagri), 2011 Agra 12 8 UASB U.P. Jal Nigam | 26.07.2023 7.60 25.0 128.0 42.0 2400 930 Achieving Yamuna River Yamuna | River Yamuna | Phase-II
Agra
g2 | 14 MLD Jaganpur, 2011 Agra 14 14 UASB | U.P.Jal Nigam | 26.07.2023 | 7.50 250 | 1360 | 400 3800 820 Achieving | Adriculture | o ond Onland | Phase-lI
Sikandarpur, Agra (on land)
g3 |40 MLD Sadarban, 2013 Agra 40 285 UASB | U.P.Jal Nigam | 26.07.2023 | 7.70 280 | 1280 | 460 2100 780 Achieving River | piver Yamuna | River Yamuna| Phase-Il
Bichhpuri, Agra Yamuna
g4 | 36 MLD Sadarwan 2018 Agra 36 36 SBR ADA 26.07.2023 | 7.80 280 | 1440 | 460 3200 920 Achieving Land/ Agra canal Land/ Agra | o ceil
(Bichpuri) New canal
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24 MLD ]
65 |Dhadhupura (New), 2014 Agra 24 15 UASB | U.P.Jal Nigam | 26.07.2023 | 7.60 250 | 1440 | 400 3800 820 Achieving A(?J:lﬁi'rfﬁ;e oOn Land oOnland | Phase-II
Agra
450 MLD Kalindi o ) ) .
66 Vihar, Agra 2014 Agra 45 45 UASB ADA 26.07.2023 7.80 27.0 136.0 36.0 2100 780 Achieving |Karwan River| Karwan River | River Yamuna| Phase-Il
g7 | 03 MLD Panday 2013 Meerut 3 2.7 ASP MDA 24.07.2023 | 7.42 170 | 1560 | 57.0 4300 3300 Not River Kali | RiverKali | oo )
Nagar, Meerut Achieving (East) (East)
07 MLD ) ) ) )
68 | Pallavpuram-1, 2012 Meerut 7 6.5 ASP MDA 24.07.2023 | 7.57 150 | 1520 | 620 4300 3300 Not River Kali | River Kali | oo )
Achieving (East) (East)
Meerut
7MLD ) ) ) )
69 | Pallavpuram-2, 2008 Meerut 1 7 MBBR MDA 240723 | 7.43 170 | 1840 | 67.0 4100 3100 Not River Kali | River Kali | oo )
Achieving (East) (East)
Meerut
06 MLD ) ) ) )
70 | Rakshapuram, 2011 Meerut 6 4.4 ASP MDA 240723 | 762 180 | 1600 | 44.0 4700 3900 Not River Kali | - River Kali | oo |
Achieving (East) (East)
Meerut
71 | 1OMLD Lohiva 2010 Meerut 10 2 ASP MDA 24072023 | 7.39 220 | 1800 | 650 4900 3400 Not River Kali | River Kali | oo |
Nagar, Meerut Achieving (East) (East)
15 MLD ) ] ) )
72 | Shatabdinagar, 2010 Meerut 15 48 ASP MDA 24.07.2023 | 7.56 200 | 1760 | 720 5800 4000 Not River Kali | RiverKali | o |
Achieving (East) (East)
Meerut
15 MLD ] ] ) )
73| Vedvyaspuri 2010 Meerut 15 45 ASP MDA 24072023 | 7.62 180 | 1680 | 54.0 4800 3900 Not River Kali | RiverKali | oo |
Achieving (East) (East)
Meerut
06 MLD ) ) ) )
74 | Shradhapuri-1, 2010 Meerut 6 55 ASP MDA 24.07.2023 | 7.58 180 | 1440 | 470 4300 3400 Not River Kali | River Kali | oo |
Achieving (East) (East)
Meerut
75 | 08 MLD Sainik 2017 Meerut 6 5.95 UASB MDA 24072023 | 752 170 | 1480 | 46.0 3400 2600 Not River Kali | River Kali | oo )
Vihar Achieving (East) (East)
76 |° MLD Modipuram 2016 Meerut 5 49 ASP MDA 24072023 | 7.64 200 | 1680 | 620 4000 3200 Not River Kali | River Kali | oo )
Tiraha Achieving (East) (East)
07 MLD Sports ] ) ] }
77 | Goods Complex, 2012 Meerut 7 4 ASP MDA 24072023 | 7.34 170 | 1680 | 60.0 4000 3100 Not River Kali | RiverKali | o |
Achieving (East) (East)
Meerut
72 (MILD) @) Ror sz;(;a?cli River Kali
78 (Jagriti vihar) 2018 Meerut 72 72 SBR U.P. Jal Nigam | 24.07.2023 7.35 9.0 80.0 10.0 810 680 Achieving condu%t an)zj (East) River Ganga | Phase-1
Kamalpur .
sludge to pit
79 | 10MLD Ganga 2011 Meerut 10 38 SBR MDA 24072023 | 7.41 180 | 1560 | 50.0 4100 3200 Not RiverKali | RiverKali | oo |
Nagar, Meerut Achieving (East) (East)
06 MLD ] ] ] ]
80 | Shradhapuri- Phase 2012 Meerut 6 56 ASP MDA 24.07.2023 | 7.48 160 | 1640 | 56.0 4600 3200 Not River Kali | - River Kali | oo )
Achieving (East) (East)
2, Meerut
82.5 MLD Nagar Oxidation Not River Kali
81 | Palika Parishad, 2002 Muzaffar Nagar 325 30.6 UPJN 25.07.2023 7.50 22.0 88.0 38.0 170000 110000 _0 i River Hindon | Phase-II
. Pond Achieving West
Kidwai nagar
82 | 12 MLD Ayodhya 2014 Ayodhya 12 12 UASB U.P. Jal Nigam | 24.07.2023 8.18 24.0 86.0 40.0 63000 21000 Acr:\i‘s\ting Through Pond | River Saryu | Phase-I
g3 | 88 MLD, Masani, 2007 Mathura 6.8 . WsP Nagar Palika | ,c 07 2003 | 7.80 250 | 1680 | 720 2700 930 Achieving River Yamuna | River Yamuna| Phase-Il
Mathura Parishad
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04 MLD Vrindavan

84 | Near Pagal Baba 2007 Mathura 40 40 OXF:‘;ZE;"” U.P. Jal Nigam | 25.07.2023 |  8.00 230 | 1760 | 830 3100 810 Achieving River Yamuna | River Yamuna| Phase-Il
Mandir, Mathura
08 MLD STP Near
100 Bed Hospital . L . .
85 . 2015 Mathura 8.0 8.0 UASB Reacter| U.P. Jal Nigam | 25.07.2023 7.80 21.0 128.0 79.0 2200 820 Achieving River Yamuna | River Yamuna| Phase-Il
Vrindavan, Manth
road
14.5 MLD Trans-
86 J;';T:;:ar 2007 Mathura 145 145 OXF:(;?:(;O” U.P. Jal Nigam | 25.07.2023 |  7.80 230 | 1680 | 820 2400 820 Achieving | Agriculture | River Yamuna | River Yamuna| Phase-II
Mathura
30 MLD Masani . L . . .
87 Mathura 2020 Mathura 30 30 SBR U.P. Jal Nigam | 25.07.2023 7.80 24.0 136.0 61.0 2500 910 Achieving | Agriculture | River Yamuna | River Yamuna| Phase-II
16 MLD Trans
88 | Yamuna, Laxmi 2015 Mathura 16 14.45 UASB Reacter| U.P. Jal Nigam | 25.07.2023 8.00 24.0 184.0 81.0 2500 830 Achieving | Agriculture | River Yamuna | River Yamuna| Phase-II
Nagar, Mathura
89 2.76 MLD 2011 Mathura 2.76 2.76 WsP Nagar Palika | 55 07 5005 | 7.90 250 | 1600 | 96.0 58000 23000 Not Drain River Yamuna| Phase-Il
Goverdhan STP Parishad Achieving
9 |2 M"Bosisztor's‘t’ 2011 Noida 33 33 SBR | Noida Authority | 25.07.2023 |  7.53 10.0 720 | 280 - - Achieving River Yamuna | River Yamuna| Phase-II
01 |%° M"ﬁosigzmr'so’ 2015 Noida 25 25 SBR | Noida Authority | 25.07.2023| 7.33 140 | 1120 | 440 ; - Achieving — | River Yamuna | River Yamuna| Phase-11
92 351'\;';'?\1(3)?5:’" 2011 Noida 35 35 SBR | Noida Authority | 25.07.2023| 7.62 136 | 920 | 370 ; - Achieving River Hindon | River Hindon | Phase-II
03 501'\2;'?\‘(3;5:’" 2015 Noida 50 50 SBR | Noida Authority | 25.07.2023| 7.46 90 | 680 | 190 ; - Achieving — | River Yamuna | River Yamuna| Phase-11
2.0 MLD Greater
Noida Authority . L . S .
94 STP. Vill- 2015 Greater Noida 2 15 SBR GNIDA 26.07.23 7.26 14.0 46.0 18.0 3900 610 Achieving Drain For Irrigation | For Irrigation | Phase-II
Badalpur
River Yamuna
95 15 MLDZECOtECh‘ 2018 Greater Noida 15 8 SBR GNIDA 26.07.23 7.40 9.0 43.0 13.0 4100 930 Achieving Drain Hawaliya Drain| through River | Phase-II
Hindon
River Yamuna
96 2 MLDECOtECh' 2018 Greater Noida 20 10 SBR GNIDA 26.07.23 7.44 15.0 40.0 15.0 2100 920 Achieving Drain Hawaliya Drain| through River | Phase-I
Hindon
River Yamuna
137 MLD Kasana, . L . . . .
97 GreaterNoida 2015 Greater Noida 137 50 SBR GNIDA 26.07.23 7.18 10.0 37.0 12.0 2600 920 Achieving Drain Hawaliya Drain| through River | Phase-II
Hindon
og |34 M"ﬁo?gztor'so 2012 Noida 34 34 SBR | Noida Authority | 25.07.2023| 7.45 130 | 1040 | 390 ; . Achieving — | River Yamuna | River Yamuna| Phase-11
g0 | % ';’LLE;Z;‘O“ 2012 Noida 54 54 SBR | Noida Authority | 25.07.2023 |  7.48 8.0 536.6 | 17.0 - - Achieving River Yamuna | River Yamuna| Phase-II
100 loolz’éLﬁjzzwr' 2023 Noida 100 20 SBR | Noida Authority | 25.07.2023| 7.81 100 | 688 | 230 ; . Achieving Kundli drain | River Yamuna| -
101 | 80 MLD Sector- 2023 Noida 80 20 SBR | Noida Authority | 25.07.2023| 7.84 110 | 736 | 250 ; . Achieving River Hindon | River Hindon

123, Noida
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0.805 MLD Ahara

102 | Road, Zone-A, 2003 Bulandhsahar 0.805 0.4 WSP U.P. Jal Nigam | 24.07.2023 7.46 28.0 192.0 88.0 4300000 3900000 Actlw\i‘s\tin For Irrigation | River Ganga | Phase-I
Anoopshahar 9
04 MLD Narora . . Treated s —
103 2015 Bulandhsahar 4 3.89 SBR U.P. Jal Nigam | 24.07.2023 7.67 16.0 104.0 56.0 1600 920 Achieving For Irrigation | For Irrigation | Phase-1
(NGRBA) Sewage - For
Irrigation &
1.75 MLD Ahara Sludge- as
by | (REEED (EhiIVENENE 2003 Bulandhsahar 1.75 09 Wsp U.P. Jal Nigam | 24.07.2023 |  7.63 20 | 1520 | e840 3800000 2300000 D2 Manurein | River Ganga | River Ganga | Phase-l
Ashram) Zone-B, Achieving | agricultural
Anoopshahar Field
2.25 MLD Narora
105 | 2000 Bulandhsahar 225 225 ASP Narora AlOMiC |, 7 5003 | 7,51 14.0 96.0 | 380 920 350 Achieving For Irrigation Phase-|
Station Narora power Station
Township
1.5 MLD Treated
106 | Anoopshahar Zone 2016 Bulandhsahar 15 14 MBBR U.P. Jal Nigam | 24.07.2023 7.56 10.0 40.0 8.0 350 160 Achieving | Sewage- For | For Irrigation | River Ganga | Phase-I
A (NGRBA) Irrigation
Treated
107 RSl 2016 Bulandhsahar 10 10 MBBR | U.P.Jal Nigam | 24.07.2023 | 7.47 8.0 360 | 70 2100 610 Achieving | Sewage- | River Ganga | River Ganga | Phase-I
B Anoopshahar i
Ganga River
108| 40 MLD STP 2023 Bulandhsahar 40 15 SBR U.P. Jal Nigam | 24.07.2023 | 7.72 14.0 400 | 180 270 130 Achieving
109 | 24 MLD Bijnor 2018 Bijnor 24 21.41 UASB U.P. Jal Nigam | 28.07.2023 7.8 8.0 32.0 23.0 1400 110 Achieving Hemraj Drain | River Ganga | Phase-I
110 56 MLD 2018 Moradabad 58 24 SBR U.P. Jal Nigam | 25.07.2023 |  7.49 8.2 840 | 11.0 610 68 Achieving NA Ramganga | Ramganga | oo, |
Moradabad River River
111 | 14 MLD Benzirpur 2016 Rampur 14 - UASB | UP.Jal Nigam | 25.07.2023 | 7.52 180 920 | 300 1400 610 Achieving Rag‘i?lz:ga Rag‘i?/z:ga Phase-I
112 15MLD 31.12.2022 Aligarh 15 12 SBR U.P. Jal Nigam | 28.07.2023 | 7.73 180 | 1280 | 90.0 ; - Achieving River Kali
Kasganj (East)
113 | 24 MLD Manpur - Aligarh 24 7.42 SBR U.P. Jal Nigam | 28.07.2023 | 7.71 200 | 1180 | 900 - - Achieving Bhadon Nala to
Etah Ishar River
8.95 MLD . - .
114 2023 Pratapgarh 8.95 - FAB U.P. Jal Nigam | 03.07.2023 |  8.40 240 | 1312 | 830 3400 920 Achieving Sai River

Pratapgarh
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U.P. Pollution Control Board

STPs -Not In Operation July-2023
Opera_tio_n Siats Name of treated Name of river
Hotel/Ashram/ (functlontl_ng/ nlon— sewage receiving catchment in
; operational ; ;
Name and A Installed| Utilized [Rural\U|Technology/p Authority/Local (reason for non- water body which STP is
. Year of District / . : Urban body/other . : located
SI. No.| Circles Address of s . Capacity| Capacity [ rban\Ot| rocess STP T operational)/ Drain/Sub- . Phase Remark
Commissioning | City/ Town institutions . (tributary of
STP (MLD) | (MLD) her based . under Tributary/ .
responsible for . Tributarv/River river
O&M of STP construction/ Ganya Ganga/river
constr_uct_ed % g Ganga)
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15
Permission from Railway
Deptt. for laying the rising
. . main pipeline beneath the
ken river sub | Ken river sub railway line is awaited. Upon
- tributary tributary receipt of of permission, it
4 MLD B t . . '
1 Kanwara Road 1979 K:nnv‘\j/:r; 4 4 U O)sg;l dl on U.P. Jal Nigam | Not Operational Yamuna Yamuna Phase-11 | will take 45 days to complete
[Tributary [Tributary the pipe laying work and
Ganga River | Ganga River making the STP operational.
NOC from Railway Deptt is
likely to be given by
06.06.2021.
5 MLD Trans
Delhi Not At the time of inspaction STP
2 Circle 1 |Signature City| 17.12.2019 | Ghaziabad 5 3 o] MBBR UPSIDC Operational Green belts development Phase-II was found not operational
(Tronica City), (25.07.2023) due to under maintenance
Loni
Oxidation .
. . Not Operational due to
3 Circle 5 5 MLD Hathia 2006 Sultanpur 5 5 R Pond( Ist U.P. Jal Nigam NOt Operational River Gomti River Gomti Phase-1st & capacity upgradation
Nala, Lolepur Pond of 1l since 01.05.2021 lind
Phase) from 5 MLD to 10 MLD .
. 12 MLD BLW . N ional . . .
4 Circle 6 STP 06.04.1989 Varanasi 12 12 0} ASP BLW 0E2C5)%e7ra2t|3c;na River Varuna Phase-II Aeration not working
Ramaanda RamJanda Due to lack of sewage
5 Moradabad 2017 Moradabad 20 0 (0] SBR MDA Not Operational Ri?/erg Ri?/erg Phase-1 generation from the New
MDA Colony near STP.
Circle 7 15 MLD . Not Operational | Ramganga Ramganga ] Sewer line under
6 Pehrigaon 2015 Rampur 15 0 v UASB U.P. Jal Nigam Since  26.04.22 River River Phase-| maintenance
5MLD . Not Operational | Ramganga Ramganga .
7 2016 R 5 0 U SBR U.P.JaIN . . . Phase-1 Th Fl
Rampur ampur al Nigam Since  26.04.22 River River ase ere isno Flow
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U.P. Pollution Control Board
STP - Under Trial July-2023
S.No Name of District/town Funding Agency Constructing Agency Capacity (MLD) Remark

1 Raebareli Under AMRUT UPIN (U) 18 Under Trial
Programme

2 Kanpur Pankha Namami Gange UPJN (R) 30 Under Trial
Programme

3 Baniyapur, Kanpur State Sector UPJN (U) 15 Under Trial

4 Baghpat, Meerut Namami Gange UPJN (R) 14 Under Trial
Programme

5 Bareilly AMRUT Programme UPJN (U) 35 Under Trial

Gorakhpur - UPJN (U) Under Trial

Ayodhya - UPJN (U) Under Trial

8 Jhunsi /Prayagraj Namami Gange UPJN (R) 16 Under Trial
Programme




U.P. Pollution Control Board

STPs - Under Construction

Jul-23

Name Of No. of | Capacity . . Status of 1&D or
S. No. Town/District STP (MLD) Constructing Agency Date of Completion Present Progress House sewer connections/ Remarks
1 Mirzapur 2 17 UP Jal Nigam (Rural) Jan-24 63.00% 18/18 1&D works proposed. Work in
progress.
2 Ghazipur 1 21 UP Jal Nigam (Rural) Jan-24 62.00% No 1&D work proposed
. Balance work to be excuted
3 Ballia 1 19.6 State Sector - by UPIN (Urban) -
Under Namami Gange
4 Unnao 1 15 Programme by UP Jal Jul-23 95.00% V11&b work.s .completed. Balance
. work is in progress.
Nigam (Rural)
5 Shuklaganj 1 5 Namami Gange Programme Jun-23 74.00% 5 1&D works proposed. Work is in
by UP Jal Nigam (Rural) progress
6 Moradabad 1 25 Namami Gange Programme Dec-24 13.00% 5 1&D works proposed. Work is in
by UP Jal Nigam (Rural) progress
Namami Gange Programme o 4/5 1&D works completed. Balance
’ Sultanpur 8 o by UP Jal Nigam (Rural) May-23 99.00% work in progress.
8 Muzaffamagar 2 545 Namami Gange Programme Jun-23 86.40% 5 1&D works proposed. Work in
by UP Jal Nigam (Rural) progress.
9 Budhana 1 10 Namami Gange Programme Jun-23 95.00% 3 1&D works proposed. Work in
by UP Jal Nigam (Rural) progress.
10 G.H. Canal 1 120 U.P. Jal Nigam (Urban) June, 23 82.00%
Lucknow
Hathi Park, .
11 Lucknow 1 15 Smart City - - -
12 cG.city, 1 19 LDA . . .
Lucknow
13 Daulatganj, 1 29 U.P. Jal Nigam (Rural) Dec-23. 38% 4 1&D works proposed. Work in
Lucknow progress.
14 Bairikala, 1 1 U.P. Jal Nigam (Rural) Dec-23. 38% 4 1&D works proposed. Work in
Lucknow progress.
15 Fatehgarh 2 47.7 U.P. Jal Nigam (Rural) Jun-24. 35.00% 6 1&D works proposed. Work in
progress.
16 Bareilly 3 63 U.P. Jal Nigam (Rural) Aug-24 77.50% 15 1&D works proposed. Work in
progress.
17 Kairana, Shamli 1 15 U.P. Jal Nigam (Rural) May-23 67.92% 1 1&D works proposed. Work in

progress.
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AMRUT Programme by UP

- 0,
18 Azamgarh 1 8 Jal Nigam (Urban) Jan-24 42.00%
19 Ayodhya 1 33 U.P. Jal Nigam (Rural) Dec-24. 34.42% 15 1&D works proposed. Work in
progress.
20 Agra 13 1776 | U.P. Jal Nigam (Rural) Dec-24. 13.50% 22 1&D works proposed. Work in
progress.
21 Balrampur 1 8.5 UP Jal Nigam (Urban) Nov, 23 53.00%
186 km Sewerage Network work and
22 Shahjahanpur 1 40 AMRJ;JITN?rZEqraErSanb)y up Apr-23 90.00% 48902 Nos of house connection work
9 is also under this project sanctioned
23 Ghaziabad 1 215 Awas Vikas Parishad Jul, 23 70.00%
24 Jhansi 1 26 Nagar Nigam, Jhansi Aug, 23 60.00%
25 Aligarh 1 45 UP Jal Nigam (Urban) May, 23 95.00%
26 Gorakhpur 1 10 UP Jal Nigam (Urban) Sep, 24 2.00% -
27 Gorakhpur 1 30 UP Jal Nigam (Urban) Mar, 25 2.00% -
28 Gorakhpur 1 38 UP Jal Nigam (Urban) Mar, 25 2.00% -
Total 47 927.9

Source : MPR provided by UP Jal Nigam
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U.P.

Pollution Control Board

STP - Under Tendering

July -23

S.No

Name of District/town

No of STP(s)

Capacity
(MLD)

Expected date of Commissioning

Status of Project
(at DPR Stage/ Under Tendering/Work
to be Awarded)

Meerut

220

Jun, 2025

LOA has been issued to the firm on
27.05.2023.

Saharanpur

135

Jun, 2025

Technical bids were opened on 23.03.2023.
6 bids were received which have been
evaluated. Evaluation report has been

submitted to NMCG on 24.05.2023. After
the approval from NMCG, financial bids
will be opened.

Varanasi

55

Jun, 2025

Technical bids were opened on 06.03.2023.
9 bids were received which have been
evaluated. Evaluation report has been
submitted to NMCG on 24.05.2023.

Observations were received from NMCG

over the TBR, reply to NMCG has been

sent on date 03.07.2023. After approval
from NMCG , financial bids will be opened.

Varanasi (Durga Drain)

55

24 months after issuance of effective date of
start

DPR is under TPA

Mathura

60

Jun, 2025

Technical bids were opened on 03.04.2023.
4 bids were received which have been
evaluated. Financial bids were opened on
30.05.2023 and financial bid evaluation
report sent to NMCG on 14.07.2023.

Loniyapurva,
Lucknow

50

Jun, 2025

Last date for submission of bids is
22.06.2023 and 8 bids have been received
which are under evaluation.

Hathras

24

Jun, 2025

Technical bid were opened on 26.06.2023. 7
bids were received which are under
evaluation.
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Project has been sanctioned vide NMCG
letter dated 14.03.2023. Bid documents were
submitted to NMCG on 01.04.2023.

Prayagraj Observations on bid documents have been
8 (Distt. C) 43 Jun, 2025 intimated by NMCG on 03.05.2023.
Technical bids were opened on 17.07.2023.
10 bids have been received which are under
evaluation.
1 DPR is under review in NMCG since May,
9 Prayagraj 55.4 Dec, 2025 22 and 1 DPR is to be included as variation
in ongoing NMCG project at Prayagraj.
Pravaarai Technical bids were opened on 08.06.2023.
10 -y grl 90 Jun, 2025 8 bids have been received which are under
(Distt. D) .
evaluation.
11 Shamli Town 40
Bid documents has been prepared and
12 Banat Town, distt. 5 Jun. 2025 submitted to NMCG for evaluation. After
Shamli ' approval of bid document NIT will be
Thanabhawan town, issued.
13 distt. Shamli 10
Babri-Bantikhera,
14 distt Shamli 5
15 Bijnaur, Lucknow 100 24 months after issuance of effective date of DPR is under TPA
Phase II, Part - 2 start
16 Bharwara, Lucknow 75 24 months after issuance of effective date of DPR is under TPA
Phase -111 start
17 Manikour 54 24 months after issuance of effective date of |Revised DPR was submitted to NMCG on
P ' start 18.08.2022.
. . Revised DPR was submitted to NMCG on
18 Mau 3.5 24 months after Issuatan of effective date of 04.12.2022.0bservation on DPR received on
star 11.07.2023.
19 Dalmau, RaeBareli 0.006 24 months after issuance of effective date of DPR is under TPA

start
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Revised DPR was submitted to SMCG on
24 months after issuance of effective date of 24.05.2023. Observations have been
20 | Tanda, Ambedkar Nagar ! 15 start intimated by SMCG vide letter dated
07.06.2023.
21 Haour 1 6 24 months after issuance of effective date of | Revised DPR was submitted to NMCG on
P start 24.01.2023,
22 Gulaothi, Bulandshahr 1 10 24 months after lssu:tr;ite of effective date of DPR is under TPA
23 Deoband 1 20 24 months after issuance of effective date of DPR was submitted to NMCG on
start 05.06.2023.
24 Moradabad (Zone I11) 1 43 24 months after issuance of effective date of | Revised DPR was submitted to NMCG on
start 02.06.2023 .
55 Aligarh 5 113 24 months after |ssu:1tr:;te of effective date of DPR is under TPA
Technical bid were opened on 26.06.2023. 9
26 Kosi 1 12 Jun, 2025 bids were received which are under
evaluation.
Technical bid were opened on 26.06.2023. 2
27 Chhata 1 6 Jun, 2025 bids were received which are under
evaluation.
Technical bid were opened on 26.06.2023. 6
28 Vrindavan 1 13 Jun, 2025 bids were received which are under
evaluation.
Revised DPR was submitted to NMCG on
29 Gorakhpur 1 m 24 months after issuance of effective date of 04.11.2022.0bservations have been
P start intimated by NMCG vide letter dated
09.06.2023.
30 Chandauli 1 37 24 months after |ssu:tr;$te of effective date of DPR is under TPA
Revised DPR was submitted to NMCG on
31 Barhalaani Gorakhpur 1 6 24 months after issuance of effective date of 16.01.2023. Observations have been
ganj. P start intimated by NMCG vide letter dated
09.06.2023.
32 Kanour 1 i 24 months after issuance of effective date of DPR was submitted to NMCG on
P start 08.03.2023.
Total 34 1353.306

Source : MPR provided by UP Jal Nigam.
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f)

EC Imposed ( Jan, 2023 - July, 2023) 4
Sl Name of STP Time Period in which Date of EC (From-lz))(t?,IZOZZ )
No. EC Imposed Imposed .
(inRs.)
25.04.23 - 01.05.23 11.05.2023 262500
1 | 56 MLD Indirapuram Ghaziabad
10.05.23 - 15.05.23 30.05.2023 225000
o | TOMLDUASBR. Dudahaida | g 51 5554 0193 01.03.2023 262500
Vijay Nagar, Ghaziabad
24.11.22 - 26.12.23 01.02.2023 330000
; 3.42 MLD Near Divyang kendra, 27.12.22 - 09.01.23 10.03.2023 140000
Chirtrakoot 10.01.23 - 21.02.23 05.04.2023 710000
22.03.23-10.04.23 25.04.2023 200000
24.05.23 - 26.06.23 20.07.2023 340000
26.11.22 - 23.12.22 06.01.2023 1050000
24.12.22 - 09.01.23 01.02.2023 637500
10.01.23 - 10.02.23 01.03.2023 1200000
11.02.23 - 20.02.23 10.03.2023 375000
21.02.23-10.03.23 05.04.2023 675000
4 130 MLD Jajmau, Kanpur 11.03.23 - 31.03.23 13.04.2023 787500
01.04.23 - 06.04.23 25.04.2023 225000
07.04.23 - 17.04.23 03.05.2023 412500
18.04.23 - 28.04.23 11.05.2023 412500
29.04.23 - 15.05.23 30.05.2023 637500
16.05.23 -02.06.23 19.06.2023 675000
03.06.23 - 11.06.23 19.07.2023 337500
26.11.22 - 23.12.22 06.01.2023 1050000
24.12.22 - 12.01.23 01.02.2023 750000
13.01.23 - 10.02.23 01.03.2023 1087500
11.02.23 - 22.02.23 10.03.2023 450000
23.02.23-10.03.23 05.04.2023 600000
11.03.23 - 31.03.23 13.04.2023 787500
5 210 MLD, Bingawan Kanpur 01.04.23 - 06.04.23 25.04.2023 225000
07.04.23 - 14.04.23 03.05.2023 300000
15.04.23 - 26.04.23 11.05.2023 450000
27.04.23 - 15.05.23 30.05.2023 712500
16.05.23 -02.06.23 19.06.2023 675000
03.06.23 - 27.06.23 19.07.2023 937500
28.06.23 - 04.07.23 20.07.2023 262500
05.07.23 -11.07.23 02.08.2023 262500
26.11.22 - 23.12.22 06.01.2023 1050000
24.12.22 - 09.01.23 01.02.2023 637500
10.01.23 - 10.02.23 01.03.2023 1200000
11.02.23 - 20.02.23 10.03.2023 375000
21.02.23-10.03.23 05.04.2023 675000
. 11.03.23 - 31.03.23 13.04.2023 787500
° 43 MLD Jajmau, Kanpur 01.04.23 - 06.04.23 25.04.2023 225000
07.04.23 - 17.04.23 03.05.2023 412500
18.04.23 - 28.04.23 11.05.2023 412500
29.04.23 - 15.05.23 30.05.2023 637500
16.05.23 -02.06.23 19.06.2023 675000
03.06.23 - 15.06.23 19.07.2023 487500
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26.11.22 - 23.12.22 06.01.2023 350000
24.12.22 - 09.01.23 01.02.2023 212500
10.01.23 - 10.02.23 01.03.2023 400000
11.02.23 - 20.02.23 10.03.2023 125000
21.02.23 - 10.03.23 05.04.2023 225000
11.03.23 - 31.03.23 13.04.2023 262500
; 5 MLD, Jajmau, Kanpur 01.04.23 - 06.04.23 25.04.2023 75000
07.04.23 - 17.04.23 03.05.2023 137500
18.04.23 - 28.04.23 11.05.2023 137500
29.04.23 - 15.05.23 30.05.2023 212500
16.05.23 -02.06.23 19.06.2023 225000
03.06.23 - 26.06.23 19.07.2023 300000
27.06.23 - 03.07.23 20.07.2023 87500
04.07.23 -10.07.23 02.08.2023 87500
8 2.7 MLD Fatehgarh 02.05.23 - 07.05.23 02.06.2023 60000
03.06.23 - 26.06.23 19.07.2023 660000
13 MLD Jalalpur, Amrapur,
9 Kanpur Dehat 27.06.23 - 04.07.23 20.07.2023 160000
05.07.23 -17.07.23 02.08.2023 260000
10 25 MLD Kodra Prayagraj 28.09.2022 20.03.2023 25000
11 10 MLD Ponghat Prayagraj 28.09.2022 20.03.2023 25000
12 80 MLD Naini Prayagraj 28.09.2022 20.03.2023 37500
21.03.23 05.04.2023 25000
13 7 MLD Pallavpuram 1 Meerut
22.03.23 - 26.03.23 13.04.2023 125000
21.03.23 05.04.2023 25000
14 | 10 MLD Lohiya Nagar Meerut
22.03.23 - 26.03.23 13.04.2023 125000
21.03.23 05.04.2023 25000
15 | 15 MLD Shatabdinagar Meerut
22.03.23 - 26.03.23 13.04.2023 125000
) 21.03.23 05.04.2023 25000
16 15 MLD Vedvyaspuri Meerut
22.03.23 - 26.03.23 13.04.2023 125000
21.03.23 05.04.2023 25000
17 6 MLD Rakshapuram Meerut
22.03.23 - 26.03.23 13.04.2023 125000
21.03.23 05.04.2023 12500
18 [ 5 MLD Modipuram Tiraha Meerut
22.03.23 - 26.03.23 13.04.2023 62500
20.12.22 - 03.01.23 01.02.2023 150000
19 03 MLD Firozabad 17.01.23 - 14.02.23 01.03.2023 290000
15.02.23 - 19.02.23 10.03.2023 50000
24.02.23 - 28.02.23 05.04.2023 50000
20 | 67 MLD Mohammadpur, 29.12.22 - 10.01.23 01.02.2023 390000
Biharipur, Firozabad
17.12.22 - 23.12.22 06.01.2023 70000
29.12.22 -11.01.23 01.02.2023 140000




12.01.23-28.01.23 & pa
1 1.65 MLD Saifai (Paramedicals), 04.02.23 - 13.02.23 01.03.2023 270000
Etawah
21.02.23 - 23.02.23 10.03.2023 30000
13.06.23 - 20.06.23 19.07.2023 80000
11.07.23 - 17.07.23 02.08.2023 70000
17.12.22 - 24.12.22 06.01.2023 160000
25.12.22 - 10.01.23 01.02.2023 340000
23 MLD STP at Mauja Odenya,
22 Padaria, Mainpuri 17.01.23 - 14.02.23 01.03.2023 580000
15.02.23 - 24.02.23 10.03.2023 200000
25.02.23 - 28.02.23 05.04.2023 80000
23 | 0805 MLD Ahara Road, Zone-A, |15 15 55 _ 95 1 9 06.01.23 140000
Anoopshahar
12.12.22 - 26.12.22 06.01.2023 150000
24 1.75 MLD Ahara Road, (Shivanand
Ashram) Zone-B, Anoopshahar 27.12.22 - 01.01.23 01.02.2023 60000
06.12.22 - 19.12.22 06.01.2023 525000
345 MLD STP, Bharwara,
25 Lucknow 20.12.22 - 09.01.23 01.02.2023 787500
10.01.23 - 22.01.23 01.03.2023 487500
06.12.22 - 19.12.22 06.01.2023 525000
26 |  S6MLD STP, Daulatganj, 20.12.22 - 09.01.23 01.02.2023 787500
Lucknow
10.01.23 - 22.01.23 01.03.2023 487500
6.5 MLD Awas vikas Parishad 22.11.22 - 19.12.22 06.01.2023 700000
27 STP, Lucknow
20.12.22 - 01.01.23 01.02.2023 325000
Total EC Imposed 38835000

3677



\‘

= A ?LéBOARD
UTTAR PRADESH POLLUTION CONTR

» 5P
oy, o >
Ref. W///Zé///// U\ && —7 3|27 Da “a

LISICAS
Ja ¥,
et TR gueRpae deqeE T FHo (A,

JATHIE A, T, IR,
SIER

fva e et TR TveR e s g0 (@EAd), gRaaE A, Tid, T,
ST P ST BT A A R 21102022 B P Y I B W A

e SR s 9 qEed & gAie-—1d 83415 / -5/ |WE0 T—103 /2022 faqi® 21.10.2022

mﬁzﬁmmﬁmaﬁlwwﬁmﬁﬁmﬁamﬁﬂaﬂaﬁmﬁm

FReRA gR1 R 31082022 @ frar war on| e & g WEAN § wfdd SIaE

YFETFRO WF B WA B T AHD B ST 7 U TN B HRI IAN b fIeg Sl [Ggur

frawor e o SffEE, 1974 @ URI-33'T Wufed uRI—27(2) B STlA HRYT ARl Aifewd
i@ 21.10.2022 SR foram ey

ST b IRUEd H & SR, I B U WRe—185 / FEAR—134 /2023 216 12.06.2023
BT (e e AT @ T R smereR a et gRT REiE 31.08.2022 @ SURT QRS
fofal § MDA B rSce V T A wF R W, R Iged ¥ fRid 31.082022
fai® 03062023 & 7T F[A 33 R Rbreex araf®y Ry M|

Ted H & RGN, I B U GEm—185 / EEii—
R @ I5g dw ugue A A8 gn PuiRe wteveig
wrfeRier fRiw 08022019 & Iged # AT 31082022 ¥ RAiw 03062023 T W FHA 33 2
ﬁ-’mmaaﬁﬂasmso,ooo/—uﬁhﬁaﬁa'\f{fw*@mgsomo/— (mqﬁa@q@m
7)Y waiaReig afegfd AR Rl S @ wRefy @ ¥

134/2023 feA1® 12062023 ERT
aRgd B ide R Wy 5l

RS ' T AT G W SRrpr)
“ TR TeReaw degE wie o (@A
AR, TR, 5@ B 1 e IR fe wmr - ) AT, o

1. Y A R IRSRETd UegyH Se @o {ga), AN THAE D, v N
S W fEAE 31082022 W RAF 03.06.2023 @ ey T 3 R . m . GRRR,
30,000/~ U & R ¥ ®W 990000/— (TR = T m[g:“‘aem‘ Yk T SR
gl R & S 7)) KRG

2 e A TR e G e w (i), g
T g AR ¥ RwER T o W ) AN, v,

30,000/- fas &)
A% Tatavoia sl SRR B < T A GIRS IT B

o B . i i . e e

T.C/12V, Vibhuti Khand Gomti Nagar,
Phone: 2720831, 2720828, 2720691 & 27206

Email: info@uppeb.com - Wel

- w2

Lucknow - 226010
?l - Fax: 0522 - 2720764
Site: WWw.uppeb.com



Ned
23679 |
I TN Aot qeR gveReue U 2o (@Edad), ghraaEdd, @i,
?W'memﬁmaﬁﬁaﬁwmggooo/—(m‘ﬁmq‘é‘m_m) |
Y 0% TE e A e o o g, R wvs, ) AR, TS Rerd @ @
Gl H=A1—701502010002104 STSOTHOTHO BIE—UBIN0570150 § 15 & & oreR T Y, ST DI
mfr '””5'Wwwmmmwmg@mﬁwmgﬁﬁaﬁﬁlmwmzﬁ
g ProeR s e ax € R, Rrer T SeRaiE §PE 1@ 968 Saar!

Wﬁﬁﬂﬁiﬁl’m|
mmr&mmaﬂﬁmwm:;ﬂﬂ%gm

T AiaRe BN (TT—5)

wfafaf 5 e, Sovo weue FriFer IS, S @1 39 Y & Wy T F goE @ fovg

IR wafevdi afogff & ofd oo wR ¥ G SR I BT ST G
|

I GITERT ATHRY, (Fi—5)

%V




O Haxl HglYT YA dls
UTTAR PRADESH POLLUTION CONTROL BOARD

‘,"é’
P 2
W”/ T 20

ﬁvé I SRIV GRRH Frgid B0 (W),
T-7, 9 A.UH.E. SN, Hge—2,
I |

fva: weim dwd S AW deEE e w0 @EAR), 7, ZATHAEA, wEe—2,
ST BT 9N RN garel Aifew Rid 21.10.2022 31 PR FY oM @ &= #|
wEIcY,
SRIT favas € qeey @ gHie-qg 83417 /-5 /F80 Sei—102 /2022 faid 21.10.2022
P T TEW B BIE Y| S I T PRET I yguur e a8, Reeh & wifga
ARFRA gRT RAid 02082022 B fm W on| Fleor @ wag WEAA A i S
JEBT I D ST B T AFB B IO 7 TN T P PRI IAN b g T (T
frarer o T SMFRM, 1974 @ URI-33'7 WU RI—27(2) B ST BRUN &Rl AfcH
i@ 21.10.2022 SIRY fdeam T o |

Iqd > IR & ), S B UF G186 / AEAf—550 /2023 faId 12.06.2023
ERT 7T TR T &Y T ¥ | FRATER &g draferd gRT RATE 02.08.2022 B SR A=
RRRT ¥ DA B aTScore ¥ S T @A fBY W, e aged § TP 02082022 W
faties 03.06.2023 TF ot 47 &7 fewreex 3@ TR T |

dd ¥ o e, 99 ® 9T GEI—186 /AEAM—550 /2023 foAId 12.06.2023 G
PR B fog D= guu Fgmn i gn FuiRa wievdin st & sivaw 53 oM 2
ArteRier fRAie 08022019 @ 3rgEd # fRFid 02082022 ¥ fAid 03.062023 TF Fol 47 faA
fEPreey 3@ dF W 30,000/— YRR & R ¥ A U 14,10000/— (T AEE @ TH
TOR A4) @ waiaReg afigft ftRIfta 5 o @ wxgfar @ T 7

o SR B GReTTq &84T Praferd, ST B T 12.082023 BT A ol §Y Qe By
B AR JET A I SIS GIegeE did 30 (WMEAWM), v-7, gdoEanE S,
Hrse—2, S=1a @1 = e IRy fdar S g—

1L A o T deEe e F0 (REAW), 7, g aE, Wee—2, I W
feAid 02082022 W fAHI® 03062023 T ol 47 37 Rwleex @ a8 ST 30,000 /—
yfafeq @ X | w9 14,10,000 /— (miﬁagmwmw)aﬁwmﬂﬁuaﬁgﬁ
SRRINT & T 7

2. PR M I SN UIegEH b B0 (EAW), v-7, g rasSdA), wge-2,
SE R Hiaw # Rwreey U WM W ©94 30,000/— R W R A QR IR BN
a® qafaeefia eafagft sfRfT akf < |

w2

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.com - Web Site: www.uppeb.com



@ 23681

A B, ag

. f e e e Fe @ @EA), T-7, ghTaa, i,
T :? m%u;qmﬁtﬂum :T—f‘:‘iﬁ 2 IR GIY 14,210,000 /— (WUl deE A Wﬁz;wa:rg
aﬂaouowwﬁwmﬁqﬁwwmm.ﬁ‘iﬁwlnwzﬁ ST R, S
T HEA1-701502010002104 ATEOTHOTHO FHHE—UBINO570150 # 15 foT & aa¥ . ’3?51"‘ .
WWﬁrmwmmmwmwﬁwmmﬁ'.% il
o Fawrgere s s ax A e, R el savafia gar @ Swh IwRar)
=t w1 g

e AT gRT e g frfae 8 st

& qgtaRer AT (gei—5)
vt & e, sowo

e R 4, I @ g Prdw @ e IR B g @ freg
mﬁawhwﬁu&ﬁgﬁaﬁuﬁmwﬁmmﬁwmmgﬁﬁﬂa
PN |

& TR AT, (gea—s)

”7&&/



LG (ST (L 0 (VIR RIS B R s R
SR U¥ § YE Afedl Ud 3 I Hid @ Ser[ordl &l faavor

23682
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w5 | 2 & ®
% E|TE|R % E|"E| %
1 |feoER IESEIN T T | 10150 |UE A AT OR_I, fASER 8.70 1.20 1300 790 C 8.6 13 1400 790 Cc

2 |SHER IEEEIN TN AT | 5708 [**fedy mETe, foM arRIET 8.70 | 1.40 1300 790 C

3 |mirmEre  [B1gs T AT | 10149 |STUESH fASTETE, TEHAIeER 9.00 | 2.50 430 280 B 8.8 1.0 920 280 C
4 |miSraEre [B19S T A | 1062 |TEHHITEAR SISH TH I 8.90 | 2.80 920 350 C 8.5 2.0 1600 540 Cc
5 [gef<3reR EERCNE AT S | 2488 [UREH, IATUIER 7.10 | 2.70 430 280 B 7.9 2.5 540 240 C
6 [geT<¥ER  [gel=uer T TS | 2489 [STSTREA, JAUER 7.20 | 2.60 920 350 C 7.8 2.2 920 350 C
7 |gT<IEY |JelaEEN T AT | 1145 [RISTHTEC SISREH, RN 7.30 | 2.30 1600 540 C 7.7 1.7 1600 540 C
8 |axeh LA T TS | 2490 [FHBATHIE, TG 8.70 1.30 480 350 B 8.4 14 460 220 B
9 [PFR ERICICICS T A | 10151 |UC wH@EEE (Ffear gmc) 8.40 | 3.30 2800 2200 D 8.0 3.9 2600 1200 D
10 [®FYR CANIN T TG | 1063 |TUFLH, FHeilal 8.00 | 3.50 3400 2700 D 7.8 4.0 2800 1700 D
11 |PHgR FHerel T AN | 1066 |SSAREH, FHeiral 7.80 | 3.60 2700 2200 D 7.6 4.4 4300 2600 D
12 |dHER BTTYR T AT | 1146 |fSGR,BHEYR 7.60 | 3.90 3100 2300 D 7.5 54 4100 2700 D
13 PR HTIYR T AT [ 10154 [ge ARE =IE (@1RAT ©Te) 7.30 | 4.10 7900 4900 D 7.3 5.1 4100 2200 D
14 |PHYR PBTTYR T A | 1067 |STUREH, BIAYR (FeFelTTol) 750 | 4.10 3300 2700 D 7.2 4.9 4000 2600 D
15 |dHgR HTIYR T ALY | 10155 [T ST el TSl 7.30 | 4.30 3800 2500 D 6.9 5.2 4600 2500 D
16 |dFgR BITYR T AT [ 10156 [ge el Gre (@i Hre) 7.40 | 4.40 3100 2300 D 6.7 5.4 4300 2500 D
17 [FF9R PHTAYR T A | 10157 [ge Some, fae1 ( 91fd ) 720 | 4.60 | 11000 | 7900 D 6.5 5.6 4800 3300 D
18 |P™gR HTYR T G | 1068 |[SR(AXEH, YR (ST faeron) 7.00 | 470 | 17000 | 13000 D 6.2 5.9 11000 4900 D
19 [RrgeRen NEERG] T A | 1147 |SHS,, AN 7.40 | 3.60 3200 2400 D 7.0 4.2 2700 1500 D
20 [Rrgaet ERIRHT T AT | 2498 |BIeIThBR 7.50 | 3.40 3200 2200 D 7.2 4.0 2700 1500 D
21 [EFRTST EaNIES] T ST | 2487 |werETe 740 | 2.90 1400 400 C 8.6 2.8 2000 680 C
22 |TRENIRIST TATIRTT AT ST | 1046 |STUEEH, YATIRTST 8.50 | 2.80 2100 680 C 8.3 2.8 2100 610 C
23 |TrRIT RN T TS | 1049 |STOTREM, TANRIST (FH) 8.10 | 2.80 2600 920 C 8.1 2.7 2400 680 C
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24 TR TITIRTST T[T 94T | 10158 S & @ , W 7.90 2.80 2200 780 C 8.4 2.8 2200 780 C
25 [drmve AR T A | 2485 |, fdeaTad, iR 7.80 | 2.80 1700 1100 C 7.8 2.8 1700 1100 C
26 |drwe ENiEN T A | 2486 ST, MR 7.10 | 3.70 | 14000 | 9300 D 7.1 4.2 21000 | 14000 D
27 [Ars A T 4 | 10153 [T PAR e fast 7.50 3.30 11000 6800 D 7.5 3.3 13000 7900 D
28 |aRTORH ARTORAT T ST | 1070 [STUREI, ARTORAT 7.70 | 2.70 1400 930 C 8.0 2.5 800 540 C
29 |aRToTY ARTOTAT TN AST | 1071 |STSARGH, IRTOTAT 7.00 | 4.30 22000 | 14000 D 7.2 3.7 11000 8000 D

. T T4l H e & 918, e,

30 |aRTo=R TTSIYR T S | 10152 AR e, deR 7.40 3.70 14000 9300 D 7.7 3.3 9000 5000 D
31 [awrord TMToTYR T A | 1073 [STSAEEH, dRIEE 6.70 | 4.60 | 24000 | 17000 | D 7.0 4.2 17000 | 13000 D
95 |gOUBRTIR  |OTPHRAIR | STOT T | 2502 [ g dTed ©C 6.80 | 2.00 1100 940 C 8.0 2.0 - - B

**Sampling Point Started from May 2023.
* Sampling not done.
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